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Thursday, this the 61h  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr. K.George Joseph, Administrative Member 

OA 29/2013 

C.H. Mohan,med Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lak shadweep-682 558 

'l'.P.Lathecf 
S/o Atteka 
'Fhiruvathapura, Ki han Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Srecdharan) 

Versus 

Union Territory of I.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



The Executive Officer 
Village (.Iweep) Panchayath 
IKiltari Istand, Union Territory of Lakshadweep-682 558 

ThcPricipa1, 
Government:Senior Secondary School 
.KiItan Island 
UniOn Territory of Lakshadweep-682 558. 	 Respondents 

¼ 

(By AdvQcate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Unidn Territory of Lakshadweep-682 558. 

Maisha.T. 
S/d, Kidavu Komalarn 
Thenakkal House; Kiltan Island 
Uion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Aliinapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

 
Slo. th Koya 
Puthiyathekila 111am, Kiltan Island 
Jrih riry of Lakshadweep-682 558. 

Sayd,N4ihammed Koya C.H. 
S/:Muthikcya 
Chrnayàth House, Kiltan Island 
IJron 1e1T1t01y of Lakshadweep-682 558. 

Rafeek Kha 1-I.M. 
S/c) Abdul Iehrnan 
Aliyar House, Kiltan Island 
Unior Terri.bry of Lakshadweep-682 558. 

(By Advpcate Mr Shabu Steedharan) 

Versus 

Applicants 



Union Territory of Lakshadweep represented by 
the Adñinistrator, Kavarathi Island-682 555 

i•h. 15 iretor of Panchayath 
Tiniop Territory of Lakshadweep 
KavarathiIsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advoate: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 	bA 87/2013, 

1. 	Abdul Salam P.P., age 43 
S/o r  Saidmuhammed 
Puthiyapura, Kiltan Island 

s hadwee p. 

2 	Sajid Khan, age 33 
$io Saidrnuhirnmed 
Katrnheta1-Iouse, Kiltan Island 

1sdfep 	 Applicants 

(By Advocate Mr Pratap Abraham Varghese) 

Versus 

The Administrator 
Uiion Territory of Lakshadweep 
Kavarathi -682 555 

Th6. Director, Department of Science & Technology 
alhd'eep Administration, 

Kav"j. 	555 

3 	 isIoaI Officei 
Ofiof thç nvironrnent Warden 

and Forest, 
K•iFtañ Island Lakshaweep-682 558 

4. 	The Chairperson Village (Dweep) Panchayath 
Kiltan kiand, Lakshadweep-682 558 	 Respondents 



4. 	OA 113/2013.. 

1. 	Mthukoya T.P. 
S/O I•idäve Haji 
Thiiuvathapuia, Kiltan, Lakshadweep 

2 	SalhP 
S/d' Ibiahim 1-laji 
Paridara, Kiltan, Lakshadweep 

Yaèoob P.K. 
S/o:;SUbair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AliMoharnmèd 
Sb Attaka, Al iyar, Kiltan, Lakshadweep. 

Kunhikoya AP. 
$b Sayed Muhammed P.K. 
Arakkalapura, Kiltan, Lakshadweep. 

ldia A. 
/c Riçi.ve T..P. 

AFio&;Kiltan, Lakshadweep. 

4una'var 
Sbo.Shaik K.K., Pa!liyachetta, Kiltan, Lakshadweep. 

Sat bar C .1-1. 
S/6'N4ohrnmed P. 
Chadipura, Iijtan, Lakshadweep. 

1ihIi1PY )  
S. 	tvTohmried V, 
Pal yod Kiltan, Lakshadweep. 

Th:ouheed P T 
Sb kuni I-Iàji.,. Pallithithiyoda, 
Ki!tan, Lakshadweep. 	 Applicants 

(By Advocate: Ms.Daisy I Daniel) 

Versus 
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1. 	The Administrator 
UniOn. Territory of Lakshadweep 
Kàvarath-682 555. 

2 	The Chairperson 
Village(Dweep) Panchayath 
K1lta.rj-682 558: 

Th Ep 'mnt Officer 
Ka\iarathi1,k:shadweep682 555 

Director of Parichayath 
Department of Panchayath 
Kavarathi - 682 555 

5. 	The Executive Officer 
\'illage(Dweep) Panchayat, Kiltan - 682 558 

Horticultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558 

(By Advpcte: Mr.S.Radhakrishnan-R1 ,3,4&5) 

5. 	'O'A 126/2O1'' 

Asadulla K.C. 
- Sb Yousuff 

Knnichetta, Kiltan Island 
1J . I ,  of Lakshdadweep-682 558 

Kunhi.M, 
S/p. Ambukoya 
Mapunm&,Kiitan Island 
t'J[ôf 	 558 

Naar.K. 
S/o Mo°hanirned 
Konialam, Kiltan l4and 
JT;lakshdadweep-682 558 

Skem P.P. 
S/oHathsa 
Pithenpui'a, Kiltan Island 
UTofLakshdadweep-682 558 

Ra°leekP.P. 
o, Chajn 

Island 
t 6f)T1hdadweep-682 558 

Respondents 



6 	 S 
Kynhi K.P. . 
S/o Puko)'a 
Kaüàrnpa!1yKi1tan Island 	. 
UT of Lalcshqddweep -6 8 2  558 

Abdul Kasim P.V. 
IS/6.16uneer 
Pntàmveli, Kiltan Island 
UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Uiion Tçrritory olLakshadweep represented by 
.tke Administrator, Kavarathi Island-682 555 

The Iftèctor of Panchayath 
Uipn J...ritory of Lakshadweep1.
Kàv:rathiIsland-682 555 

The Chairperson 
Vi,llageI (Dweep) Panchayath 
Kiltan Isl.and, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Environmeht Warden 
Dèpaitnient'ofEnvironrnent and Forest 
Zbnal.Office, Kiltan Island 
tJiion Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Ifl,2,4 & 5) 

OA 137/2013 

JalaludheerK.K. 
S/o Shaik Poovalap 

op'alap.-jc$ue, Kiltan Island, 
JT f Lakshadwecp-682 558. 

NdiWJskn CJ-I. 
Si/q illl' 

Fyoda, KiJ.n Island, 
U1 bfLaksh.dv'eep-682 558. 



7. 

	

S 3 	Ibrathulla T K 
Sb Aharned 
Thrka1F{ouse, Kiltan Island, 
tfi of Uakshaclweep-682 558 

Aifa!iA.P. 
Sb S.yed Mohammed 
ArakaJaüra House, Kiltan Island, 
UT. QfLaksh.dweep-682 558. 

Ismail T 
S/o YUSUI' 

Tholiyoda 1-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

S)ied.Mohamrned Koya K.P. 
Sb Mohammed 
Kanj'ipura I-lOuse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Kas.irnkoya C.H. 
So Muthukoya 
Amniipura 1-10use, Kiltan Island, 
U of Lakshdweep-682 558. 	 Applicants 

(By Advocate J\'l i Shabu Sreedharan) 

Versus 
' S 

o.iOri teiçidr' of Lakshad weep represented by 
the Adiinisti'ator, Kavarathi Island-682 555 

The Lirector f Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

' The.çhaiperon 
Villge.Dwep) Panchay.ath 
lilt,n Jsand,Wnion Territory of Lakshadweep-682 558 

1 , 

	

4 	 cu,tité!Officer 
Villa°e (Dveè) Panchayath 
Kiltari'I.sland, Jinion Territory ofLakshadweep-682 558 

5. 
Electrical Sub Division 
Kiltai1 island 
Unio,n Territory of Làkshadweep-682 558. 	 Respondents 
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(By Advocate MrS kadhakrishnan (R1,2,4 & 5) 

76 	OA 181/2013 

I 

	

	Sadakathulla A, age 38 
S/o Kunhi Ahammed 
Ajiid I-louse, Kiltan Island 
La k shad weep 

2 	Naraiulla P T,age 26 
Sb Kunhi 
P aI:1ithithi yoda House, Kiltan Island 
Lakhadweep: 

(By Advocate: Ms.áisy I. Daniel) 

Applicants 

. 

Versus 

The Administrator 
(4 iion ierritQIy of Lakshadweep 
Kaaiathi-682 555, 

The. Chairperson 
\/,il I agc.  (Dweep) Panchayath 
kiltai-682 558 

 an 
Qepaitnt of Panchayath 
Ka')arathi-682 558. 

(By Advocate: M.S.Ràdhakrishnan (Rl& 3) 

8. 	O.ANo. 2:12/2013 

P.P. I-lavvàb, W/o. Abdul Salarn 
Labourer, Agriciiltural Department, 
Ati 1ind, Rsiding at Pallipuram House, 
Ui-i igri, 1ri'i'tr)), of Lakshadweep, 

(BAd'ocIe: Mr.: Jaju Babu) 

Versus 

The irector!df Agriculture 
Union Territory of Lakshadweep 
Ka'araniIsIaiq —682 555. 

Respondents 

Applicant 



S 2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 	 Respondents 

(By Advocate Mr S. Radhakrishnan) 

9. 	0.A26612013 

SabiAli.( 
Kuriyathiyoda House, 
Kiltan Island. 

C.P. F•iroz 
Chemmanam Palli House 
Kalpeni Isl.anj. 

K.P. Cheriyakoya 
Karuppatha3ura House, 
K'!peni I:siand. 

4 	VI C Jaff 
Pakk ipuia House 

dlpen1 Island 

5 	Ilabsa A 
A likorrk House 
Kiltan Island. 

6. 	A.P. Nasema 
Aynapura House, 
lKayratFji I. lad. 	 Applicants 

(By AdycaEr.JK.E. Gangesh) 

-i.. 	Versus 

iFfeAdrrinitiator, 
nihistiatibii of the Union Territory 

b.fLakshadweep, Kavarathi - 682 555. 
The irctor Services) 
Administration of the Union Territory 
of Lakshadwp (Secretariat), 
Kaaratti 62 555. 

epaimiitEnvironrnent of Forests 
of Lakshadweep, 

Iavar.ähi-,82 555. 	 Respondents 

I 	
S 
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(By Advdcate:; Mr. S. Radhaishnan) 

JO OANo 268/2013 

M Noorul Ameen 
Sb K'CSayed Mohammed 
MulayamHouse, Agatti Island 
Union Teriitory, Lakshadweep 

	

2. 	B.M. .Mnsödi 
Sb, Late A.0 Mohammed Jalaluddjn 
I3harkath Manzil 
Agati Island, Union icrritory 
Lakshadweep 

(By Adyocate: Mr. GrashiousKuriakose) 

Versus 

	

I. 	The Arninistrator, 
Union Territory bfLakshadweep 
Kavarathj - 682 555. 

1Th Director of Panchayath, 
Deprtrneni, of Panchayath 
Kavai'atti - 682 555. 

Director hf'Sdience and Technology 
nd lnvir9hryj°eit 

of.Lakshadweep 
Ka 	hH- 682 555. 

Direco Laboür& Employment) 
Kavárathj - 682 555. 

Special Officer 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Ad6cate: Mr. S. Radhakrihnan) 

11.A 2 2ao13 

Ahamred Basheer.C,, age 32 
S/oT,i6unis'' 

bv Island, 
Lakshadvep 

(By A 6cate MPijous Kuriakose) 

Applicarns 

Respondents 

Applicant 



IT. 	 11. 

Versus  
, 

I. 	ihdrnihistrator 
UiTêrritor'  of Lakshadweep 
Kvrathi 682 555 

The Chairperson 
Village (1) weep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Director of.Pänchayath 
• 	Department o f Panchayath 

Kavarathi-682 555 

The Executive Officer 
Village (Dweep) Panchayath 
Ki1tan-682 558 

Horticultural Assistant 
Village(Dweep) Panchayat, 
Klltan-682 558. 

(By Advocate 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12. 	0A277/2..OJ3. 
. 	L 	• 	

1 

Hamedaiae 2 
D . SaidMu1inmt$ 
Nambih4ini House, .iltan Island 
Lakshadp 

(By AdVQc,ate Mr.Grashious .Kuriakose, Si'.) 

Versus 

I. 
. ksha'eep, Kavarathi-682 555. 

2 	i etdi p,f àôhayath 

Ihi6'2 555. 

.3. 	k&iitivOfficèi' 
Vi ll'ag (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4 	Chatipet son 
Village (Dwee.p) Panchayath, 
Kiltan-62 5581 	 Respondents 

(By Advocate Mr S 1adhakrishnan - Rl-3) 

13 	0A281/2013 

lahaP 
S?o :Sáyid V.1K. 
Vallorñkadiyo'du 
lKiltan Island, ILakshadweep 

2. 	Sayed Badüsha Muhideen S.V. 
Shahar Ban Vilas House 
Chétlat. 	

•..,. 	 . . 	
. 	 Applicants 

(By Advoéae: Mr rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

. 	
Versus 

1he Administiator 
UT of Lakshadweep, Kavat athi-682 555 

2 	Dii ectol 
Sçince &fchnology 
chetl.at-682.556 

3 	D .ir~ cior of Panchayaih 
Rut al Development Department of Panchayath 
Ch6ilat-682 556 

4 	Chaipisón 
\/illage (Dweep) Panchayath 
Chctlat-682 556 

5 	AddI Sub Divisional Officet 
Chat-6.82 556. 

6. 	JLior Sci,ertific Officer 
hetlat-682 5 56. 

7 	J\ccounts Officei 
Scci etat tat, Ka tvaiathi 682 555 	 Respondents 

(By Ad\ocate Mr SRadhakrishnan-Rl-3 & 5-7) 
) 	

I 

14 0ANo 299/2013 
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 AK. Sajeed 
Akkara Houe: 
1KaIphflsIand 

 P. Heèr 
Pci6dyeiii House 
Kalpeni Island. 

 AT. Ahadabi 
Athanam Thoitam House 
KaIpeni1sland. 

 P.P. Sulaikha 
Puthiyä Pandararn House 
Kalpeni Island. 

 C.P. Noorjehar 
Chemmanam P1li House 
Kalpeni Islad.. 

6 A.K. Beebi 
Arakka!ai House 
kaleni Island. 

7. M.P. Mohammed 
Mu1lip6ra House 
Kalpeni IsIand 

(By Gangesh) 
• 	 4 	,• 

• 	 Versus 

I. ThéAdrniriisator, 
Adiinistition of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

 The Director (Services) 
diiinistratiqp of the Union Territory 
Laksad' 'p (Secretariat), 

Ka'iaratti - 69-T555. 

 
iJni'içibry of Lakshadweep, 
kavathi f5 6:82555. 
Rintd b' its Director. 

(By Advocate: Mr. 	
. 
Radhakrishnan) 

Applicants 

Respondents 



IfI 
	 fl' 

15. OA 300/2013 

1. 	J3.Koya, age 42, 
S/o Bammad, Bilutheth House 
Androti. island. 

2; 	B.Ahammed, age 43 
S/o Mohammed, Bakakada I-louse 
Andrott Island. 

3. 	K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

4, 	P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island. 

M.Bampathi, age so, 
S/o Asainar, Kakkett House, 
Andi'ott Island. 

C.Mohammed Kasirn, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomahi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o Iikkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosarnn-ia C.P., Thacherry Biyyada, 
Andrott island. 

P.N.l-lakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andron Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolild<at Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K,P., Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
S/o. Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.I-Iamza, age 34, 
Koyak idave M.P., Pandathpura 
Andrott Island. 



M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Androti. Island. 

P,P.Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
I 	 D/o YousafT, LavanakkalI-Iouse, 
I 	 Androti island. 

I-LK.Hussain, age 35, 
S/o Pookunhi, Halookaldada House, 
Andrott Island. 

M.P.Mohammed Rafeek, age 31, 
S/u Koyamma, Kunnarnkalarn House, 
Androti. Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyamrnada House, Andrott Island. 

K.Mohanimed Basheer, age 34, 
S/o Ahoosala U.K. Kunthathalarn House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Androu Island. 

A.Rsheed Khan, age 39, 
S/o Sayeed Ismail, Aliyathara I-louse, 
Andtou. Island 

K.A.bu1 Salam, age 33, 
S/Q Muthukoya,Kannathirnrnada House, 
Androi.t Island. 

IK.K.Anwar Hussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Moharnmed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura 1-louse, 
Andrott Island. 

Basheer Karakunnel, age 4 1, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andro'Lt Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Androtil. Island. 

41, 	P.P.Mohammed Farool<, age 37, 
S/o Pookunhi Koya, Theidla 111am, 
Anclroi.t Island. 

C' 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.l-Iammedathbi, age 37, 
Dbo Yousaf, Mylachetta House, 
Andrott Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal I-louse, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
D/ofyiohammed B, Aliyathara House, 
Andrdn Island. 

46 	K 1Pookunhi Koya, age 36, 
Si&Ycoob Kolikkatt House, 
Andrdtt Island. 

47. K.Dervesh Mohammed, age 3, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 



. 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshãdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

ViIlage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

Mohammed Shamsheer M.K. 
Sb. Bathesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/oSeethi 
Aliyathara I-louse, Androth. 

Noushkhan M.K. 
S/oSied lKoya 
f\4yihikakkada 1-louse, Andi'oth 

9 	Mdhapmed Kasim P P 
S/o K]dave, Palathupia I-louse, Andioth 

AbdÜlAkbar 
Sb 	tibair 
Panià'th Puthiya Pura 1-louse, Androth 

fvlujeeb Rahman 
S/O Ibrahim 
Aliyathara 1-louse, Androth 

12 	Siia,,j K I 
qsim Koya 

Kunjhnathi 1-louse, Andi oth 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muharnmed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnma 
S/o P.K.Kidave 
Palathupura House, Androth 

Muhairirned Khaleel 
S/o Adu11a 
Aliyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

herikka1 Puthiyapura House, 
Androth. 

(By Acvo;ate: 	M r. S. Radhakri shnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. OA 301/2013 

1. 	Attakoya T.V, age 44 
S/o Koya I hankgal T, 
'1 hailath Valiyakkattu 
Andu3th Island 

2 	Sayced Koya, age 43 
Sb Koya Kidave, Aliyathara House, 
Androth Island, 

Molarnmed,age 54 
S/o Shaban, Biriyamrnada House 
A n d ro th .  Island. 

Yousa! age 60 
S./o Ahammed, Kandalath House, 
Andioth Island. 

MujedLRehrnan, age 35 
5 /6 RQS'a, Katádhetta House, 
Andrbth Island. 

Abd Nasar; ge 38 
Sb 	a1la Koya, Kunnashada House, 
Androth Island.. 

Mohaiirned asheer, age 37 
S./o Yacoob, .\1iyathàra House, 
Androth Islahd. 

d age 35 
Sb Sa eKo,ä, Pandath Puthiyapura House 
Anhqth Iand 

PQkdya, a44 
S/p k6yarnffiMayarnpokada House, 
Andtèh IsJand 

Noufalage43 
S/o.lKoyamn-a Kpya, Thacheri House, 
Androth I,laii1. 

Asif, age :37 
S/61 Seethi, 'I hcheii Moosathada House, 
Jndih Isrid. 



12. 	Hassan, age 30 
Jb:Jama!udheefl, Kad.iyárnmada House 

Aidr6.h' 1s'1id; 
........................... 

13 	Moharnnied Rafeek, age 41 
Stb Ayshomnãbi, Bilutheth House, 
Andioth Island.. 

Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 
Androth Island. 

Farook,age49 
/o Koyamma, Pochalarn House, 

Androth Islarid. 

Ab.dul I-1assn, ae 51 
S/o Abdul Khader, Karachetta House, 

droth Lsiaid. 

Koya,kge48 	.. 
S. /o. Sayeed Mohammed, Thacheri Moosathada House, 
Andi'othlslànd: 

Bashci:, age 47 
boiddye, Modàmpura House, 

AndrofFi, Island. 

19 	Muhamd Isain, age 42 
Sb Hieti,Azhikakem Pura House, 
Andioth 1sa11 d 

.abba,àgè3 
• 	SboNa11aKdy.,Kuñnashada House 

Androtih Island. 

Mohammed tiyaudden, age 33 
Sb Saycd MHarnmed, Neelathupura House 
Androth I51ard. 

1abd.,age' 
• 	 Sae 	jiammed, Kunhali House, 

a . 	• 	j 	j 	•' .' 	. .. 	. 

idtii I'Iançl. 

23.ghahu'l i-Tamed, ae 33 
• 	boKidave,.Pddamkakkada House 

rd'roth Island. 

24. 	làkad 3eeli; age 46 



Gf6or,age4 
S/o Thangu Koya, Pentamveli House, 
Andioth Island 

Sideeque,age43 
S1.6 JKidav, Mod iyothada House, 

• Andioth Island. 

Shanavas, .ge 33 
Sb JKunhi Ioya., Pochalarn House, 

• 	ndroth.tsland.' 

Pookunhi, ge SOn 
S/b, Kida'e,  Aliyathara House, 
An d r9thfs a id 

31 	Ka1ce1ge3 
S./6 BP. :aril Manakar. House 
Androth Islàhd. 

111y° s; age 36 
Sb. Hamza Kôya, Aliyathara House, 
iknd'oth IslarL 

Mohammed $ heer, age 39 
S Saeed,YIphammed, Aliyathara House, 
Ado I.sJa 

34 	 age 33 
S/Se1iail, Aliyathara House, 
Aidih:I1a fi di: 

* 5 	 • 

35. C1iy Ko 	age 46 
/o Kader, atharapura I-Icuse, 

Adroth Is1ard. 	• 
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Mohammed Saleern, age.33 
• 	Sb .KdyamTia,. Kannipura House, 

AhdrothIsland. 

ShairìsIuddeen,.age 33 
S/o.Abdul Kader, Belichetta I-louse, 
Androth Island. 

Kunhiseethi, age 47 
• S/o Aboo Sala, Lavahakkal House, 

Androth Island. 

Yacoob, age 45 
S/o Sainddeen Kunnashada I-louse, 
Androth Island. 

Abdul Jabbar, age 38 
S/o Sayced Mohammed,, Kannichetta House, 
Androth Island. 

Jnal,age4l 
S/ô Sayee• Bukari,.Bidumkattu Bilutheth House, 
Andoth Island 

	

42 	ubaç age 3 
D/o,ayeeq Bukari, Thacheri Biyyada, 
Andioth Island 

43. SajinaBdeun, age 29 
D/dNallalO)/ã, Làvanakkal House, 
Androth Island. 

	

44 	Shahanas 1eegum, age 28 
J)/Q l'O.rh.i .K,oa, Lavanakkal I-louse, 
Andioth Ilnd 

	

45 	Slyad Khan ge 32 
Sk Po1okunhi Rahmath Villa, 
Andioh Island 

46 Wiamuddeeh P P T, age 33 
S/o Nasai, Chodath House, 
And.rh I1and. 

47. 	Ibal,age 42 
S/o YoUsaf :  Pdararn House, 
Andioth Island 



. JIassan, age 39 
Sb 0 Sayeed Bukari, Matharapura House, 
Androth Tlai., 

Moham med 	rn S1ee,ae38 
Sb Yoisaf;Tbai!ath'I-Ibuse, 
Androth.Islànd. 

MohainhiedMusthafa, age 36 
S/a PookoyaNeganmàda House, 
Androth Island. 

Koya,age36 
S/o Attakoya., Mathil House, 
Andi'oth Island. 

Kamil, age 41 
S/a Muthu Koya, Palathupura 1-louse, 
Androth Island. 

/sii age30 
qthiKta, Lavanakkal House, 

AnJroh 1slanl. 

Sakariia, age' 
S/a Muth.ikoya, Bilutheth House, 
Androth Island. 

Salih,age 37 
5/0 Kunik.oyd,JAynarnada. 1-louse, 
Abdroth 1slaiid: 

4lihiathull-A.,: fage 39 
/o SidediBilUtheth House, 
Pdrdth 	k.ancl, 

Môeds1am Naser., age 40 
S/a Sayed ; Mhammed, Palliyet House, 
AndiDth Is1nd. 

Sayecd Mohammed, age 42 
Sb Kas i mi, ichadapurakattu. I-lousea .

Androth Island. 

AhvarHusair, age 29 
Sb :T?oQa.,Kunnashada House 
Ahdrolh Tland. 



• 	60... JJb:bu Rahir, age 28 
S/6 Sayeeci Mqharnrned, Kunnel I-louse 
Andioth Island 

61 	Rasheed, .ge 33 
SbKoya Ketakkada House 
Anhotb Isl.nd 

62 	Cheriya Koya, age 32 
Sb Aboo Safah; Perumpalli House 
Androth Island.. 

Mujeeb Rehman, age 37 
S/oSayeed, Buhari, Karakunnel House 
Androth Island. 

 . Nufèl K, age 33 .  
S./ottaya Koya, Cheriyadam House 
Andioth Island 

65 Adl Samad, 	e 45 
S/ô Koyamma, Kai akkada House 

ndiot1i Island 

66 Shamsu Shurnoos, age 34 
Sb 	Cheri'yasko. M., Pentamvilapura House 
Androth Island. 

67 MoharnmedAbdul Naser, age 308 
S/6 Jalec! 	)i 	iJKottiathattu 1-louse 
Andioth Isl.dnc 

68 Moharnnd 1'ähahul1a, age 33 
Sb 	Koyanakoya, Nallal House 
Andi oth Island 

69 lbiathullah, 	ge 30 
Sb 	Kunhisethi, Pei umpalli 1-louse 
Andioth Island 

70. R1ya:sage29 
Sb 	Shaik Kpya P S , Pentambelipura House 
Andi oth Island 

71 
C '  

Naia31 
/p Kiaav P P 	Pan dathu Lavenakkan House 

Adiothislan 



72 Rahmat, age 42 
	

. 

Sb Pookutty M , Mathil I-louse 
Andioth Island 

73 	Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andi oth Island 

74 	Shamsudeen, iage 32 
Sbo Muthu Koya K , Nellai House 
Andioth Island 

Mohammed Nseer, age 28 
P .MuIi tnmed, Pentamvelipura House 

Añdroth Islnd. 

Raulath Beegum, age 29 
S/o Thangakoya, Arathupura House 
Androth Island. 

Fathahudden, age 38 
S/c) K.idvU.IK., Makket House 
Andi oth Island 

78 	Badaiul Munei, age 32 
Sbí'\bdul Khadei, Moodampura House 
Andoth Island 

ai jiii,nli 	age 33 
S/,Q Ahammadiya, Jabalpura I-louse 
Androth 

80 	Mohammed lasim, age 47 
Sb KidaveVK , Makket I-louse 
Andioth 	mi

. 
 

81 	Mohniied '\toosa1ih, age 40 
Sb Sayced Mohammed, Bilutheth House 
Anclioth Island 

82 	Kunhiscethi, age 47 
S/o Yousaf Methaiapuiakatte I-louse 
Alidroth 

83. HaisaKôyãe 42 
S/o Ahnimed Makkett 1-louse 
Andioth Jslarid 



Mohaiirned Farook, age 33 
S/,o Nal IakOya .L., Tharampall i Makket I-louse 
Ahdroth Island. 

Aboolih, a3 I 
Sb Slaik J(c', Moosakada House 
Arid r 11:1  i n d. 

SaIebm,ae i. 
0 

S/a Seethi,Krakunne1 House 
Andrdth Island, 

Mohammed Iasini, age 33 
S/o.Sayd N4o1arnmed P.C., Pathada House 

i1 dj.0 0i ts1i 

çhriykoyq 	age 44 
Sb Kiday,'Lavanakkal House 
Audi oth Island 

MohamiiiedIüssain, age 41 
S/a Sayed Imai1, Kandalath House 
Androth Island. 

Sabli' Khan, age 33 
S/a oyann"ikoya, "Thattampokkada 1-louse" 
Aiidroth Isltnd. 

ag  
SvQ 50e dB Jkar i ,  Podarnkakkada I -louse 

ii 
Andbth I.l'and. 

- 



[I 
96 	Akbai C , age 33 

S/o Attakoya '1<. : Edayaldal House 
Andi otli islahd 

97 	AbdulVahab, age 33 
/o fhangakoya P , Kunchali House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Edaiakka1 T-Jots 	. 	H 

Androth Island. 

99. 	Navas, age 25 
Sb llussaiii,Thahira Manzil 
Andioth Islahd.. 

100 SIanavas, ag 33 
Sb Shaiafudeen, Mathil House 
Andioth Island 

i:Tasai•;age  3. 
$1.0 S thi, lvi, j.avanaka1 1-Jo use 
Androth Is1ad.. 

Moha.mhed Basheer; age 42 
S/o Ypusaf, Nellal House 
Anch oth Island 

103 Shamsudcfi,dge 36 
5/0 Nalla Koya, Kunnashada House 
AndI oth Island 

104 Zainul Abid, age 26 
Sb Kidave K , Palliat I-louse 
Androth 181àhd. 

Muthu Koya; ae 39 
S/O Kunhi.Se!.hi, Makkette 
/.0di'ot.h .Is1ànd.. 

Mohammed Mukhbeel, age 30 
SI9 Koyammkoya, Keiakkada House 
Andioth Isln 

Shamusudeem, 'age 27 1.

Sb Koya Kidave M P , Pandathupuia House 
Andioth Island 



108 
So Muhu Joya, Pandathupui a House 
ithdioth Is1ard 

1 09 Uba;dulla, age 29 
Sb 	Sathar, Kannipuia House 
Andioth Island 

110 JaIal,age49 
S/o Yousaf P , Moodmpura House 
Andioth Island 

111 Kidavu, age 55 
Sb 	Indeen M , Biriyanirnada House 
Andioth Island 

 1idavu 	a g e 5.9... 
S/o Jrjb, Mèk1t House 
Andioth Island 

 Mohammed Sálahudheen, age 26 
S/oKoy1P, Kandeth House 
Andoth Island 

114 MohamedShakeer, age 22 
Sb 	Kdn1isethi, Makket House 
Andoth IslalTid 

115 
jr  J.  

MoarneA1thaf, age 24 
Sb Jamal ?  Mayompokkada House 
Andioth Island 

Abdul (iàfoo age 28 
S!o Nallakoya T, Bappathiyoda House 
/\ndrqth Island. 

N4ohammed Yathiya Khan, age 23 
S/O. Bashei K, Mathil House 
Andioth Island 

118 N11a kby , age 39 
Sb Khade 
Anioth Island 

119 Kunnikoya, age 35 
Sb Ahmcd, Ionnikam House 
Andioth Island 



. 

Zaiñu Abid, age 41i. 
Sb AssinarN.P., Kandalath House, 
Androth Islahd. 

Mohammed; age 50 
S/oAbdul K18der, Kaval ChettaHouse, 
Androth Island. 

AbuNasir,ae36 :3H 
Sb S iddicu Kunnahada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
$b Musthafa, Ammelarn House, 
Androth Island. 

Koya,age37 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Androth Island. 

Mohamiied Rafeek C.P., age 38 
/o Sayeed, qherikkal Puthiyapuram 

126..of 	iiiedRàfdek, age 40 
Sb I)1Ica, J3iljutheth House, 
Ahdioth Islan4. 

Mukbéel ge 28 
Sb, .Ma5eeL.; Perumpalli Hou.se, 
And'rôth Island. 

RasheedKha,.ge33 
S/c1Kidv&A, Biyyadachetta House, 
A.''  

	

129 	IITIC 	áook, age 31 

	

• 	 House, 

	

• 	liJ. 

130. RahmaihuUah,ge 31 
• S/c KQyaynnK.P., Bappathiyoda House, 

Ahdioth IsIaid. 

Moharincd Kasirn, age 30 
Sb, NaIlakoya içennashada House, 
Andtofh 1slrd. 



• .132. Mohahimed Jr'azaI, age .38 
Sb Kdave M P, Kandalath House, 
Andioth Island 

133 Mo1iaimcd Abp1 dfor T M , age 38 
Sb 	Uakya Thai 	!1' Makket House, 
Andrth Island 

(lj 
Al 

134 Jainal,age57 
Sb Kidave, Poovadakkattu House, 

• Andiojh Island. 

135. MoharnrnedSale:ern, age 31 
S/o Hässan Kwri, KeyiyOda House, 

• 	Ardroth Is1and 

136.. Ko4miiiaae47 
Sbo.Aboo Saleh, Kavaichetta House, 
Andioth Island 

137 f-ldaiathu1Ia,age 38 
e.

SboKoyarnrna, Karachetta House, 
ARdoth Island 

.138. Ad.61AzezKhan, age.41 
Birayammada House, 

Andioth Island 

139 Sh am 	een suddd, age 32 
SI Sideeque M P , Pazhayakamkattu House, 

ididth' I.sãhd. . 

•1 
140 Ts1* i(hai  age 33 

SIo 	 Ammelam House, 
Andidth Island 

1 	 [I 

141 N1Ikoya,ae50 
Sb Aham&d P 0 , Matharapura House, 
Andoth 1land 

142 1 Ianza Koya 'ge 43 
Sb lidave B,AIiyathara House, 
Andioth Island 

143 14ofiec1Tr1iss1a1n, age 28 
Sb 1EI i a IyLiI , A'mrnelam House, 
II 	4 

An4oth ts and 

iii 



. Sayeed ismail,age 58 
Sb 	bdu11a P P, udarnkakkada House, 
indth Ls1ard 

3 	1 	 1 

Amjath Khan, age 28 
Sb Buniyarnin 	m , Amelarn House, 
Anioth Island 

MIaiiihied1q1, age..8 Em 	 j.

S/o Nal lakoy,1erurnpa11y House, 
Androth Island. 

147 

149 

PoOkunni, ge 6 
S/0 Yousaf:1-Taji .Bappathiyoda House, 
Andioth 1sland 

Mohamrred asheei, age 38 
bo Kidave A , Mayarnpokkada House, 

Andioth Island 

h'rikoyge 36 
Sb :Kunnjky P., Thacheri House, 
Androth Island. 

asernudhee I.S.P., age 28 
bo Abdul khader T, Kaiachetta Sarommapura House, 

Andidth Island 

Abd'Ky'oon, age 41 
S Sdyeed Buhaii M , Kunchali House, 
'\ndioth Island 

3 	 i 

Liyabuiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

Kurhihi, age 46 
S/o Kadei,Pe.iurnpalli House, 
Andioth IIand 

Pathurnrnäi, age 52 
Q/p omakoya, Kolikkattu Naduvilkarn House, 
Andioth sland 

Safi'uIah, ae5 
D/o I 1arna Kbya, Aliyathaia House, 
Andioth Island 

mm 

145. 

150 

 

 

153 

154 

155 
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• 	156 Scethi,ae60 
Sb Assainai,iachana1 House, 
Andioth Is1ad 

4 

157 Sadakkath611a age 3 
Sb Buhan V K, Chettapokade House, 
Andioth Island 

158 Bashei,age 40 
S/o Say:eedK. un1ahäda House, 
Androth Island. 

Mohammed K.Jraishi, age 25 
S/,oSayeed IVIoh.aitirned, Karakunnel House, 
Androth Island. 

Siraj, age 47 
Sb Kidave 1K., Kunnunipura House, 
Androth Island.. 

N'1ohaiimed Rail, age 31 
Sb, 1-Ia.inza.Koy 1K., Pathummapura House, 
Androth Island.. 

162 /ainul Ad, age 26 
Sbo.Ni1akoya 1K C ,Pal!iyat House, 
Andidth Island 

163 Ab4iI Jabbai, age 35 
S/61  Kunni Seeth, Makkett House, 
Andioth Island 

164. 	ajced. Mohaiirried, age 54 
So KId v ,Piovàdakkattu House, 
Andioth Island 

165 Att abi, age$7 
D/q TioucfK  P , Thacheri House, 
Andioth Jslpd 

166 I3a1lcL 	Y. 
 

D/o IKoyammakoya P , Thachei i House, 
Andioth Island 

167. Yak•dôb, ag;4QL 
S/q,K.idviK.; Ahirnelarn House, 
\rd.rQth 

till 



. Mohammeçl Rafee, age 42 
Sb Koyanmnaky;Mayampokkada House, 
Androth 1s1a14. 

MuUakoya, ae 47 
Sb Majee.d K., Lavaik4a1 House, 
Andrth Lsland. 

70. Pooknhi,ag 46 
Sb Kidave P., AmrnIan I-Jouse, 
Androth Island. 

Mohammed Kasim, age 46 
S./o Yousaf, Bâppathiyoda House, 
Androth Islaid. 

1/adccja,age5,l 
I)bo JK idavc 1K., Thacheri 1-louse, 
Androth 1snd. 

Mullabi, agc5 
DboiicIavë Jl;i  Palathupura House, 
Androth I1h,1 

174 Man,00i Ai iyeed P P , age 25 
S/o I\'l ,P.Fthu lah, Puràthikkatt Puthiyapurarn, 
Andrdth I166. 

175. All Akbai' Kae 25 
S/u 2Ccriyako)a, Kannathirnada, 
Aidroth Island. 

176, Mohammedalcern, age 33 
S/u huikpy Kunhal i House, 
Aridroth 	d. 

(By Adb 	.kBGangesh) 

Versus 

'l'he Adminirätoi 
Adm in istratibi f the U.T of Lakshadweep 
IKavarathi 652 555 

Dcpartmeit dgricuItui'e 
Ui' of'Laksha 1dveep Kavarathi 682 555 

j•t 	I 
reprçst 	b 'k Director. 

r1F 
Lireiqi1nçhyats 

App! icants 
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• 	t of ts 

AdJ 1 itisu ation pf the UT of Lakshadweep 
82 5 5 

' 

4 	/i11ae (bWeep Panchayat 
Andi oth'Is1.nd epresented by i t s 
Executive Officer 	 Respondents 

(By Ad\'ocate Mi S Radhakushnan) 

17. 	0A30212013. i 

I. 	.Jaffer,age.35 H . 
S/.O. Babujn, Pänethechetta House 

• 	Amini island. 	•. 

2 	Faiooque, age 33 
S/O 1(hadec ?  Kulandam House 
4rninisland I I  

3 	AbdUlla Koya, age 50 
Sb Ankoya, Malika House 
Amini..lhd. 

4 	NallaLoya, age 40 
S/o Abdul l.a1Koya, Puthoya Kanniyam House 
Amini Island 

5. Ali'4oiarn.md, age 47 ij 
Sb Molanmed, Kombam House 
Amii islanl 
..................................... 

Ii 

6 	Shaialudheen, age 36 
Sb,oKidav, Kotechetta House 
J\mlni sland 

7 	Jabbai P C, age 36 
• S/p Chriy:a Koya, Purakkachetta House 

Amini Island 

8 	YousaC age 36 
/o Kadej. , 3eliyachadachatta I louse 

Ami ii s1and 

Ill 

9 	Mutht4<pyage 33 
Sb Sayed SIheikoya,  Mamput am F-louse 
Amini Island 	 Applicants 

(By Advoatc Mi K B Gangesh) 



I 	

...I...• 

Vet sus 

T he Administratot 
Administration of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diiectoi of?anchayats 
Dcpailtmcnt of Panchayats 
Admiiiitratioh :of.•the UTof Lakshadweep 
Kavarathi-68_ .5:55. 

3. 	District Panchayat 
Amini represented by its 
Executive Officer. 

. 

4: 	Villagc. (Dweep) Panchayat 
Amini 1sInd represented by its 
Executive Officer. 

(By A4vocate:'Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18 	0í363I2613 

I 	Aboobgk6r, P:, ge41 
House 

Kavaráfhi Island:. 

MuthafaB.1;.,e 45 
/o Sayeed I käkada House 

Favai athi Island 

3 
	

Mohanied hafi M , age 34 
S/o IImatl4 , Malika House 
KciVdi athf Islahd 

Abdul Nai A P , age 43 
")Io Cheiiyakoya K, Aynipura House 
Ka\'aiatht Island 

Yaoob J(:  ge.41 
S/b Iidave U..:P Kuttipapepura House 
Kavarathi 1sInd. 

Alikoya K, age 
S/u I3ah4 P , I1iyaiii 1-louse 
I<avaiathj Islapd 

Respondents 
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7 Mujecb Rehman U P 	age 34 
S/o Alikoya C K , Uthampokakada House 
Kavaiath Island 

8 
I I 

'1 haiakoya \ P n age 43 
Sb 	kkas Vadakki 1apifa I-louse 
Kavaiathi Island 

9 Mujeeb Rehman B, age 30 
Sb 	fhangako'a, Bii ekal 1-louse 
Kavarathj Islaiid.. 

.10. Sajitha P., .age 32 
.[)boAli Aiadarn, Poovinoda House 
1v4raUi Island. 

11 l3asheci p 1, age 44 
Sb 	Mohamm ed Pallipuia, Puthiya 111am 1-louse 

Isi aiid'; 
• 	

:: 	 ;' 	 . 

12 Abdul Raleek K, age 44 
S/o Ahrned Katimrnada, Kadapurathaba House 
1<avaiathi Island 

 S1eem A,P.,' a 	34. 	. 

S/o. Moh,an7n1d'.C.P., Athampapepura House 
IKavaraftil IS'lahd. 

 IViohammed -1ussain P A , age 29 
Sb 	Khahd Haji 1< P , Puthiya Alikorn House 
Kavai.ath 	Island 

15 Shajhan TK, 	35 
Sb 	-iamz, thu inikad House 
Kavaiathi JslcmH 

16 Anwaz A 	, ag39 
S/o Muhu, Ayncpuia 
lKaVcu aihi Island 

17 Baheei S 	age 35 
Sb 	iai 1 	pzathSafiyabiyoda 
Kavai athi Island 

II 

18 Ukk'a 	ag 45 
Sb 	AbdOI3aRei Melillam 
Kavaiathi 1s1aid 



-----.-. 
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1-larnzath, age 27 
Sb 0, jadiypepuia 
Ka\'aiath1 Is1and 

4, 	I 	
4 1 

20 Mujeeb Rehman, ag 38 
Sb Hamzath A I , Safyabiyoda 
Kavatathi Island 

21 
	

Manikfan K.}.;age 30. 
S/o Abdulla A, Kuttitappura 
Agati ISland. . 

l-lidayahu!.a S.M., age.36 
S/o Hanizath .B.R., S.ub.aida Manzil 
Kavu ailii Island 

Ansai J)  P , age 31 
Sb Chciiya Koya K P , Pakichipuia 
Kàvara'thi.Isl.àhd. 

Suliman K.J.,age 38 
S/o Kidav U.P., Kuttipappepura 
Ravara. thl Island 

Ycob c:..l.'.:; age 40. 
Sb Yousuf P , Puleenakeel House 
Kavaiathi t  Is1nd 

'51,11,1, 	P , age 34 
Sb Zakäiiah 7  Kochipuia I-louse 
IKavcu ahi Island 

Saleem  
Sb Harnzth \'&oda House 
lKavcu athi 1sInd 

AualQya :Bi,a 	41 
S/Q Aboohacker M I, Bit ekal House 
Kavatathi Island 

Nauhd\/ ge 30 
SM IQ}ni1Th)l C ,P'alliveedu I louse 
Kavaiathi i s l an l!' 

30. Mohmmd lqua1 K K , age 31 
Sb Kasmi P V , Kunnarnkalam House 
Kavatathi Island 

22 

23 

WIN 

25 

. 



• 31 	As1iikA1iCP,2ge30 
S/o Au K , Chrdipapada I-louse 
Kavaiathi Island 

32 Mohammed Rafl P , age 38 
Sb Cheiiya Koya Palhcham, Pulipinnakad House 
Kavatathi Islard 

33 	Pookoya P P , age 48 
Sb Babujan M , Puthiyapura House 
Kiltan Island 

1-lussainaliKP. age 33. 
$10 M uhainmd C., Kuttithayapura House 
Kavarathi island. 

Silaiman Mage 37 
S/o.Hamzath t\/L, Maidanoda House 
Kavaratbi island. 

Kajal-IussàinC., age 37 
S/a Ahammed lKhan T P , Chungarn House 
Kavaiathi Island 

37 	jebhman T K , age 38 
Sb ['hiiilikad House 
1<avaiathi Island 

38. 	4'ohànedSFifi K.P., age 32: 
S/oSIaye.dPboA; Kakach.iyapura House 
Kavatathi kiand 

39 	Mohammed Rail B , age 33 
S/a Att.akidave F P, Beeianthoda House 
Kavaiathi Island 

I 	 Ij 

40 	Rafeclage32 
Sb 	1utlu PUleenkeel House 
iayaiath Isiaqd 

41 	Ummei K j) ,age 37 
Sb Udaifa C i' Thekila 111am 
Kavarathi Jsland 

42 Mohammed Rafeek, age 37 
S/a Attai il< P ,Iokarachiyapuia House 
JKavi athi Island' 



Are- 	. 

Mohamrncl 13, age 31 
S/o Kidave I(I , Baiakaioda House 
1Kavuathi Island 

Jaleel P , age 43 
Sb Atta.i Veloda, Poovammada 1-louse 
Ka\'alathi Island 

in 

Deihath, ae 33 
'/o Mohammed '1 , Amanathakepuia 1-louse 
Kvai'athi Island. 

. 

45 

 

46. 	SharaFudheen, age 24 
S/b,Ali A., Poo Inoda I-louse 
Kavarathi 1sland 

(By Adoate: Mi:.1B,Gangesh) 

• 	•... 	
-: • 
	Versus 

I he Admipistiâtoi 
Adm mitration of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Dcpitmeit fAgiicuItuie 

.UJpfLakh4eep 
represented by 

its Dikctoi 

3 	Diicctoi 01 Paichayats 
Dcpai tment 1 Panchayats 
;Adniid satiO bf the UT of Lakshadweep, 
K ivaiathi-682 555 

4 
	

Disu ict Pnchciyat 
Kd\dI cithi i epi snted by its 
Executive Oflicei 

ge (D\vccp) Panchayat 
Kavai athi island repi esented by its 

lxecui.ive Offiei 

(By Advocate N'l,i S Radhaki ishnan) 

19. 	OA319I2O, 

Applicants 

Re spon dents 



2 I C 1athuiharnn, age 33 
Sb 	Fss'a]na1 	Be! iytchada House 
Amir,i rs1and 

3 M Khaleel, age 
Sbo Khadei,Mamanoda House 
Amini Island 

 P.:I.Siaj, age.3i 
S/o Abusaia, Putjiyail!arnHo.use. 
Amihi Islalid. 	. 

. K.K.Razak, age. 27 
Sb:. KhaderkOya; Kunniyatarnkakkada House. 
Amini Island 

6 PAshiaf, age 37 
Sb 	Ahamed, 'Palfami House 
Ami,ni Island 

7. KC..Moos, age44 
S/o.Atko.ya,; Keelachery House 
Amirn Is1abd. 

8 	13 Kasmikoya, age 42 
SboGhèr.iy'akya, Balapp House 
Amini Island 

9 	C 	taoya, age 41 
Sb 1'1arsak,oya, C'hnrnthabelli House 
Athiru Island 

10 	Raheem M, 'age 33 
Sb Abdu!lakoya, Madam House 
Amini Island 

II. 	PdOkunhi 	. 	. 
S/b T ! C.:Youf, Noormahal House 
Amini Island 

(By AdvoLat 	i K B Gangesh) 

Veisus 

iie 	'uidi atol 
Adiiinisti atibn of the UT of Lakshadweep 
Kavaiathi-682 555 

App! icants 



2 Diiectoi of Panchayats 
Dcpai tmcnt of !anchayats 
Administi aflon of the UT of Lakshadweep, 
Ka\'uathi-682 555 

3 Dnectoi oFEducation 
Dnectotate of Lducatioii 
Administi au( jn oIthe UT of Lakshadweep 
Kavai'athi-6$2 555 

4 \/I1age (Dweep) Panchayat 
Amini island represented by its 
ExecutiveOfilcer. 

(By Ad.\o 	M..r.S.adhakri,shnan) 

20. O.A No. 32S!2013 

S 

Re s p0 n dents 

Mohammed AhcluI Razak 
Sb, U.K.Nall.aKoya 
Atta!adaI1ous. 
And i'Ott.:ls land... 

l..Moosa. 
1a.ii.thlI11:Iou8e 
K ad a h at h Island 

3 	Ilamz,aLKoya 1 
Sb Abdul Khade.i 
Bu iyammadci I-louse 
Andrt.1s1äId:v. 

(By Advocate M r. 	Gangesh) 

CI'SUS. 

App1 i cant s 

1. 	'1h Admi ni stiatOr, 
AdflhifliSV 

.
'cI: tj'UlTof.the Union Tei i itoly 

of I akshdwceri, Kaviiathi —682 555 

2 	1 he uectoi (vices) 
AdIustitiQnolthe Union Teiiitoiy ni  
9C kshad4cp (Secietanat), 
Kcvaiatti - 682' 555 

Department o:f: :Fnviornment of Forests 
Unibn Tei+itbiyof Lakshadweep, 
Ka'Aarauhi -682.555. R es p on d e ii ts 



.Jehangcer A.•P., age 32 
Sb l-lamced,Aliapura 
lKa\/al'ah! lslind. 

S1ajain B.,ag e 35 
SpI:i. ayQ, Iadayi 
Kavahi island. 

(By AdOtê Mr.K.B.Gangesh) 

Versus 

I. 	The Aclrninistratoi' 
Administration of the UT of Lakshadweep 
Ka'arathi-682 55. 

Direétdr o F Panhayats 
)bpartjient of Panchayats 

Admstiation of the UT of Lakshadweep, 
55: 

Of:SCCe & Technology 
UiibnTëriitor' of Lakshadweep 
Kavarathi-682:555 
represeiited by, its Directoi 

4 	Village (D wccp) Panchayat 
Kavaiathi Island ipiescnted by its 
I \CCLIIIVC Olficci 

(By Ad\'ocatc Mi S kadhaki ishnan) 

App! icants 

Res po tide i-its 



'f4f 

22. 	ft\32712013 

h 	1ai'ook, age 4 
S/O K unhiko9a, Put if3pinakkad, 
Kava rath I Is! and. 

2. 	Ummer Fark age 8 
Sb \'. P. Kasm I ,j Kartholapu.ra, 
Kavrcithi Isftmd. 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	the Ad iii n i strator 
Administration of the UT oFLakshadweep 
KciVcii thi682 555.  

2 	Dirmor 6f 1incha)'ats 
Dep -u tmni. of Panchciyats 
Adminiti an on of the U] of Lakshadwccp, 
Kavaiathi-82 535 

3 	•:içphcn of.Enviionmet & Forests 
UIliOflleIntol';y ofLakhadweep 
Kavarathi-6$2 555 

App1 lean is 

O 

• 	ill age (I )wccp) Panchayat 
K aValathi 1 sI ad rcpi csentcd by its 
Lxccutivc OFflcer, 

(B' Adv?ca}: I ft•.S.1..adhakrishnan) 

23. 	)A38/2()13 

I. 	Sai1il1a C,P., age 34 
Sb Mohai0o1 Iaji, Chendipura, 

Sainu! Hameed PP., age 39 
Sb Anal K.P., Pokara Chepura I-louse, 
K avai :ai hi 

Mohamie tK.P., age 35 
5/0 Hamaih.P., .Karutholapua House, 
Kavrathl[ 

bd( Karbi R,agc 41 
Sbo Mohamied, Pallam 1-louse, 

R es p0 n dents 



5. 

(ByA 

7 

-J 

4 

(ByA 

24. 

7 

3. 

 

House, 
vaathi 	u, 

dvo'cate Mi K 13 all 

Veisus 

The Ad i Thistrator: 
•Adiliinistratior bf the UT of Lakshadweep 
Kavarthi-6 82 555. 

Direc'ior of Panchayats 
D)e.pa.mentoI Panhayats 
Adnnisti ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

Diiectoi of1ducation 
L)iicc'oi ate of Education, 
Admiii:strtin Of the Union Territory 
ôf Lakshàd'wèeii, Kavarathi-682 555 

Village (Dwecp) Panchayat 
Kavaiathi island iepiesented by its 
Exccuti''e OIlicei 

dvocate N'it S]adhakiishnan) 

A32/261.. I 

Ihahua Bee,um MM ,age 38, T . 

W/o Paum R'izced, Madeena ManLIl, Kiltan 
upci visoi, d011 1\wist1ng Centi c K i ltan 

Du ict a1chyat, Kiltan 

Shahu.l Nafti dP.K.,. age 50, 

Sb Saycd IKya P S , Thottathakkaia 
Soft1Kcpei çum Cleik 
•.•;- 	

w I 
.,U.. 

isting Lentie Kiltan 
)i1i id Panchayat, Kikan 

T K aeemudeen, age 33 5  
S/a Srd Ab'cftilla Koya, 
1(undrnku1am, Kiltan 
I-Ielpei, Coit I'wisting Centie Kiltan 
Disu ict t)anciqayat, Kiltan 

Applicants 

Respondents 

Applicants 



The Chief Exeutive Officer 
.Ditrict Pandha5'at Unit 
Kiltan, Union Territory .  
oi' Lakshadweep-682 557 Respondents 

(By Ad\'cate: Mr.S.Radhakrishnan) 

25. 	ciA331/20113 

si;n1cc.,e34 
S/oSayeed Mèhammad AM. C . 

ttiyrn6hàtt (I-louse), Agatti Island 
UTofLakhadve'ep. 
Woking as çasl4al labourer in the Department of 
Sciénc.è & Tçphiology, Agatti, Lakshadweep. 

Ilyder P. 
Sb Sayeed Buhari 1-laji U. 
ll!<athappada.(House), Agatti Island 
UT 6fta 1 ha4wep. 

prkihg.csua.1.lbourer in the Department of 
Scienc & Tehnology, Agatti, Lakshadweep 

.., 
ijag& 39 

/ô'l4iiizd:H. 
Kunnbiyqda Hbuse, Chetlat Island 
(iT pfLakhiv'eep. 
Work iiig ü .dial labourer in the Department of 
Séieièc & Thhology, Agatti, Lakshadweep. 

Ni 	Barl<tl K., age 27 
S/oSedikoyaA. 
Kurty1i 	 da (flotse), Chetlat Island 

t oft akhadw'eep 
AIçking 4 asual !bourer in the Department of 

Scienc& & Tec1no logy, 



47 

CheUat, Lakshadweep 	 Applicants 

(By Adoe 	dasios Iufakose, Sr & Ms Daisy I Daniel) 

1 

1 	
r : Versus 

1 	The Administiatoi 
U[' of Lakshadweep, Kavarathi-682 555 

2. 	Chaii:person 
Villige (t)w ep.) Panchay'at, Agatti-682 557. 

Chairperson 
Y. iIlag (D.w). Panchayath, Chetlat Island-682 554. 

The Jünior.Sciertific Officer 
Depaitment dt Science & Technology 
Chetlat-682 554 

5 	The JuntoiScientific Officer 
I3epaitment of science & Technology 
Aatti-682 5.7;. 

6. 	Dictor of .Papchayath 
Department af:IYallchayath 

Kayarathi-682 555. 

(By Advocate M :r.S Radh,akrishnan for Ri ,4,5 & 6) 

26 6A34,O13 

I 

s .. 	. .... I; ..... .. SIP Har 
SbI6yakunhi 
Sailanivapuia, Kiltan 
L ik shad weep 

2 	K 1 Azhai 
/o Sayed Buhari 

Rut iyathivodu, Kiltan 

3 	A P Ahand' 
Sb TKunhikoya 

a, 1Ki1ltan 
1 

(By Advcatë Mi M. R Hariraj) 

I 	 Versus 
II 

Re spo n dents 

Applicants 



Admirpsttatôi 
UninTri itbtofLpkshadweep 	 S 
lKa\'aiatti 	" 

2 	Diiectoi ofPanchayats 
Union 'I cii itoly of Lakshadweep 
Ka'aiatti 

3 	Sub-Divisional Officer 
Kilian Island, Union Teu itoly of Lakshadweep 
K ill a b. 

4. 	Director, 
S erv i ces,.:  
U I of Lak.shadweep, Kavat atti 	 Respondents 

(By Advote: Mr. Radhakri.shnan) 

27. OA 344/2013 

Kassim A .  
S/o.Attakbya PP 
Al iyàthara House; Androti 

2. 	J.ala.luddinN 
/o Attakoya N P 

Ncngurnmada House, Andiott 

3 	Mohammed 1-lassan C E 
S/o:Kinhikoya'SVP 
Edaykkal;House, Androti 

Mci liàmmed Iafeek C. K 
S./o.Koya .K.0 
Chcriya Kakkanal 1-louse, Andrott 

Mbhaiiinied..Kanaluddin M.K 
/o Shihcibuddin Pookoya fhangal 

i\'lwaraklKada I louse, Andrott 

6 	Moh4thmedBashee1 C 
Sb Poo1oya1 
I da'kkal 1-louse, Andiott 

7 	Nooi ul l-Iassan A 
S/qN. a11ay : Oyä:U.K 
i\ualada i-louse, Andiou 



'8 

(By 

Muishida Begum C N 
D/o Late Shsiddin 1 hangal 
Chemayath Ia1akath Andiott 

Advocate Mi ( 33 Gangesh) 

Veisus 

1 he Adrmnistiraoi 	- 
Adimnistial.ion of the Union Teii itoiy 
of.Lakshdeep,I(aVaratti —682 555 

Director oiPàrchayats 
Depai:trnent of Panchayats 
Admiiistratiôn. of the Union Territory 
•oiLakshawepp; Kavaratti —682 555 

Applicants 

ri 

6 

Dcpartmert of i1ectriciy 
Uiuon '[er.itp,i y of' Lakshadweep 
Kavarathi - 682 .5 .55 

1! ag (Dep.)Panchayat 
Andio ls1ar iepiesented by its 
Lxccutive Offieei - 682 552 

Advocate Mi S Radhaki ishnan) 

OA 345/2013 

Ayshbmni  
Dio 1!amsà, E11achetta I-louse, Agathi 

Puthaiveed I-louse, Agathi 

Kadecja'P K 
I)/o Koya i.san, Pwaad House, Agathi ..... 

I 

Abç1'u1Muha1fM K 
Sb Attakoya, May arnkakada House, Agathi 

Abdul Shukdoi 
S/b.Lafe usAf 
Melaillarn House, Agathi 

I lidayathulla M K 
/o Aboobackei Koya V K 

Makkashikakaqa 1-louse, Agathi 

\4an ( oOI 

I 	I 

/ 	 It 

(By 

Respondents 



. 

	

10. 	NazerK 
S/o.Kidave 
lKunnikahiyapada 1-louse, Agathi 

	

I. 	Showkathali. M: 
sio.Umme.a 
l\4aayachoda House, Agathi 

	

12 	Saycd Mchani'med K 
Io Pookova B 

Kccpatt I louse, Agathi 

NasP 
SIo.Muthaiif K 
Phàda 11ouse, Agathi 

AboobackerN,M 
S/o.Abdu.l Rahman F 

afcs'ç1 f\4an/.il, Agahi 

*dI Sa1n.T.P 
Chri aKoya C.P 

ithiYa 11 lam, Agai.hi 

Al1ca1K 
/ 16 ,\46hammd Koya 

JKa)<kcIa 1-louse, Agathi 

Azhar C 
S/o.Mohammed Koya T.P 
ChaIlaJ<kad 11ouse, Agathi 

Aboobackbr 1< 
Io.Sayed  

Kcu uthakapadi I-louse, Agathi 

H 
Savad K 
S/b,La'c Fah mad Haji K 



20. 

21 

22 

23 

24 

25 

26 

27. 

28 

29 

30. 

31 

Naleesa M.K 
1)/o.AhdullaKoya K 
Mooihamkakkada 1-louse, Agathi 

KoyaP 
S/o.<Llnhikoya.. 

ônd1ioda 1-lodse, Agathi 

K ani i ko' a l. 1 
S/o A b bo backei: Koya 
Kama1nàlmida Puthiya 111am, Agathi 

Abdobacker UP 
S/o.AU Mohammed 
U pphoda House, Aga1hi 

iadarudheenV 
So.o.yaai 

Agai.hi 

E3.P 
1)/ô.Mbhanmed'S 
Ithyo.d, 1 ou s, Agathi 

11iñ'diiibi M 
D/o.AU.akoya 
f\4ai'iiiyal1 Scviypdallouse, Agathi 

Ja!TeiA.P: 	I  
S4pay.ec,Iu'12ari T.P 
AJiyajapfada !1ouse, Agath i 

I II  

:i1ibn 

'1 

1-l6bse, Agathi 

51  
J:Mithukoya K 
heriypappacta I-louse, Agathi 



. 

Naseci T.P 
S/o.Muthalif 
lhekku uihiya 1 11am, Agathi 

Ubaid Ii 
S/o.1- Ia mza U 
Limmmerolacheua I-louse, Agathi 

ed Mohammed K:T 
0:hoo Sala F 

Ka1anth 	 'oda House, Agathi 

Mahamood P.P 
S/d.Saycd:MohaT1med 
I? thiydrrh House, Agathi 

AbdHaB 
S ./o:FathahU Ia 
Biyashabiyoda 1-louse, Agathi 

1 lajaromma T.P 
D/.Abdul 1<aderkoya P.0 
J'hek.ku Pth iyiiI lain, Agathi 

isecra 1K 
t)/KhaIid3 
I u uiRkaçi Ipuse, Aathi 

j. 

AsIif B 
S/o..Syed Ali K 
13iyashabia 1-louse, Agathi 

MiPiyañb'i B 
11/o.Ummer c 
13athahocfti Ibusc, Agath i 



5-3 

44 Roshna 
D/o Sayed Abdul Rahman 
I hachci i y I Iojsc, Agathi 

5 akkaiiya i 0 
/o1 Iarn7a K P 

Pulhiya Pui c I louse, Agathi 

46 Chei iyakoya K 
Sb 	late AttakOya 
Kdc.dam 1-ious, Agathi 

 Sho\vkäthali 
Sbo.:.Late Attakoya 
Sailaniyoda I-louse, Agathi 

 Nissa mudheén V.K 
S/o.1lamza CK (Late) 
\';adak Kcel 	111am, Agathi 

49 Chei iya Koya A K 
Sb Kpya P 
Aliya,Kunnimmada 1-louse 
Agatiii 

4011àmid Au I C.P 
S/O. K.asmi Koya A 

1-louse,, Agathi 

S ay:edMohncJ K 
Sb Yousal A 
Kunnumpui am 1-louse, Agathi 

(By Advocate k'i K 13 Gangc'h) 

Veisus 

1hc Adrninistiatoi 
AdiinisUation of the Union Territory 
oil. akshadwep, Kdvaiatti - 682 555 

2 	Dcpaitment of A: :  9 F I u I t L i r e 
Union fci I ito] y of Lakshadweep, Kavarathi 
Rcpiccntcd bv'its Diiectoi —682 535 

3 	Duccto'i of Pnchayats 
Depaitmei7t ôfPanchayats 
AdrnmiSti.âtion o1 the Union Teiritory 
of LakshaJwcep, K aval  aft - 682 555 

Applicants 



SM- 

4. 	Vi lag (D\'Panchãyat 
Agatjii Island cresented by its 

cuti'. Qtfider - 62554 	 Respondents 
i 

(By Adcate 	Iadhakrishan) 

29. OA 346/201.3 

1 . 	Ummer Farook ShaFi 
S/o.Aboosala 
Malikakal 1-1use, Arninii 

P.A Syedal[. 
S/o.i-larnzakdya 

uthiya Ash6da House, Amini 

Ra nath I3cgai 
D/.o Ahaméd, 	Malikakal House, Amini 

Ahamedkoya 
S(p.Koyakdavu, Surambi House, Amini 

Vliyabi P.C .  
I)/o.Anthukoya, Palliyachetta House, Amini 

Beb1M.P 
I4al lipura House, Kavaratti 

0 	 - 

 
/4akb,iáVada'kkilpura, 

lavãrajti 	H 	 Applicants 

(By Avocac: MJK,  Gangesh) 

Versus 

lhe Adrhinisirator 
{'dminisiatibn :of the Union Territory 
plhP Kvaratti - 682 555 

I' 
P 	 . 

2. 	Dector ofPanchayats 
hepitincit of Panchayats 
A'd11 11rt1 tion of the ltinion Territot y 

Kavaratti - 682 555 

S 



f?j! 	 . 	 ----------------- 	--. ) 	I 
-4  

3:L 

I  

3. 
h4$cLaadweep 

Director of Education —682 555 

4 	Village Dwee) Panchayat 
Arhini 1slnd rpresented by its 
E,xutive Officer , - 682 553 

5 	Village (Dwe1ep) Panchayat 
Kavaratti Lsland repiesented by its 
Executiye Omcei - 682 555 

(By Advcte frS adhakrishnan) 

30 	Ok347I201 1  

$uhaiabi P 
L/o. ..KiihikUrhi 
.PalIich.m Ilise, Kavaratti Island 

2 	Mahainooi M 1 
1)o Hamzath 
Molakeput a j-loluse, Kavaratti Island 

H 

3 	iib iQ P 
b-  

U!ikarapia 1avaratti Island 
II 	 I 

4 	krnina p V 
D/q.Ma;na. 
Puthiyaveedii, Kavaratti Island 

5 	SaiommaK P 
)o lbiahimkuty 
lcelaloch ictuyapurarn 
Kavarani 1slaid 

6 

atti Island 

I 	' 
7 	BbA1  

I 

'appa1 da -louse, KTavaatti Island 

8 	Beebi Aynepura 
Abduiahiman 

Aynepur a 1 louse, Kavaratti Island 
r 

Respondents 



Island 

56 

. 

9. 

ádihah V.M . 
D(o.Valiya Abdurahirnan 
\1idakkurne16Hadarn, Kavaratti Island 

IhiyambeeT.P 
I)).!drn0)d K.P 
ThRttt.hiap°ura, Kavaratti Island 

B .pe;  
O/o.Aboobackr 
3eerarhthddá, Kavaratti Island 

Ràhmath Beegurn P.P 
D/o.Attal K.P.  
.Pocharachepura, Kavaratti Island 

I/Iaiänath : 
I?/.N4. lthk.;, .Aynapura 
Kuthppappepui a 2  Kavai atti Island 

dvotç 4r 1 I<j I Gangesh) 

t. 	 . 	
.. 	 S 

Veisus 

1'he Adrniristrator. 
Adim nisti atidn of the Union Territory 
b.ftakshadp, Kavaratti - 682 555 

2. 	D.ircctor (Sei)s) 
:Adin i nistratioh of the Union Territory 
cl.akhade (Secretariat) 
Kayait'ti— 6555 
...; 	.........,'. 

3 	DieLhoi fIhdustiis 
UniOn I cr1 itory of Lakshadweep 
iävàräthi teesented by the 

ectdr of lñdütIries 

(By Advocate: Mr.S .adhakrishnan) 

10. 

12. 

13 

(By 

Applicants 

Respondents 



31 	0A31872013 : 

KuriNç 
Sb Shic 
Noorumchett 14069e, Amini 

Auakoya 	: 
S/o..Muhukpy 
.Surambi 1 -1ous,Arhini 

Aiiwar Hussa:in 
I)/o.Essa 	. 
!Ko'napura I-louse, Arnih'i, 

4 	Sajitha Beegim 
l?bo Sayeed Abdulla Koya 
l.3eli House, Amini 

5. 	Hanëdathbi 	S..  
)/o$hi,koy 
Monakkallachett.a House, Amini 

6, 	Fissaihai 
S/O.Mohammed 
Alirnrnechcu House, Amini 

7 	K Cs 
S/O Iarn,sa 
Kulvadachetta House, Amini 	 Applicants 

(ByAdvocae NIr KB Gangesh) 

Versus 

I. 	'The' 'Admins:trtor' 
Amip.i sttt,ion:of the Union Territory 
ol' Lkhadweep, Kavaratti - 682 555 

2 	[)uectoi of Panchayats 
6p4tmei1 of Panchayats 

Ac4miniti atibr'i of the Union Territory 
Fid'çep 

1tt-2 555 

3 	bepartrnent of E aucation 
Union Ten itoty of Lakhadweep 
Kav.arathi represented by 
1)irector:of.Eidication - 682 555 



H 
hLyat 

by its 
82 554 

(By 

32. 

2. 

Respondents 

5 

(By A 

2. 

Mohamme.d 1-lussain 
Sb . M oh am ined 
ippàthiyo,d HFouse, Andrott 

.ii:ajudcie.en 
S/ooyah1tha Ioya 
(1eikia IHoue, And1 ott 

voct Mr K B Gangesh) 

VersUs 

'thAdhnitçatqr 
A.drniitratin of the Union Territory 
bf 	 Kavaratti - 682 555 

Directô oHáhchayats 
panit f Panchayats 

ofhe Union Territory 
14'ihadve 

ktiU 

App! icants 

3 
Kavarattii1epned by its Chief Executive Officer-682 555 

Vi Uage (Dwp).  Pthichayat 
AndroU I1irepreserted by its 
ExcuiveQf*r -- 62 554 	 Respondents 

Ad.voca: Mr.S iadhakrLshnan) 

I 	
1 	 1 



C! . 

33. 0A351I201 

1 Mohammed Hussau 
Sb 	Indhçen K C 
Bilutheth House, Andrott 

2 I  Salkhudheen 
Sb 	Muthukoya 
Kunthathalam'House, Ahdrott 

 Flassan 
S/o.Attakoya 	I 

'Kunjanattichett, Andrott 

 Yousaf 
S/o.Pookoya 
Puthiya Eddiyakkal I-louse, Amini. 	 Applicants 

(By Ad\'bcaté: M.K.B Gangeh) 

I 	 Versus 

1 the 	dmiitsüator 
Adi-ninistiation of the Union Territory 
bjii 	Kavaratti - 682 555 

2. Director of Pa66ha)1 ats 1  
Dpartent of Pancha)ats 
AdiiinjstratQn of the Union Territory 

J1hadv'ee.p 
68,2 555 

3 Department of Women & Child Development 
Unton l eirritory of Lakshadweep 
KaVàithi 	., 
Represent9d Ipy its Director 682 555 

4. Y!ilSM.(Dwee) Panchayat 
Aaittrslan&represented by its 
Executive .Offlcer - 682 554 

5. Village (Dwcep) Panciayat 
Amim Island iepiesented by its 
lxcitivc Officer - 682 553 	 Respondents 

(By Advoca1tFj 	Radhakiishnan) 

34 O22t.3L 



- - 

I1 
MohammedJiyaz 1ch 
$Yo Ppjçn1ii 	I 
ThaHe J4se An4ioh 11 

2 	Mohpthrrd Mroo 
S/oSayeed MoHaMihed 11bva 
fee1athpUra:.pus.e, cArìØott 

3 	Mansoor Au 
S/o.Muthtiioy.: 
Pentamvelipura Hobse Andrott 

4. 	MOhammed faisal 
S/q.S.idd.ecq.uë 
Makket 1-louse Andrott 	 Applicants 

(By Ad\ocate MK1 Gangesh) 

Veisus 

lie Admmistiatoi 
Administration of the Union Territory 
of Lakshadwecp, Kavaratti —682 555 

2. 	p.epartmen,dAnimal Husbandry 
Union 1 cr1 itoiy of Lakshadweep, Kavarathi 
Rcp1eseited by its I)iiector— 682 555 

3 	hirec 	pf nc hayats " 

berthent dl Panchayats 
Adtnitrtin of the Jn ion Territory 
olLakshadwôep 
Kavaiathi —682 555 

4 	Village (Dweep) Panchayat 
Andrott Island icpresented by its 
Executive Officei - 682 554 	 Respondents 

(By Advocate Mi S Radhaki;shnan) 

35 	OA 353/2O1 	I  
j . 

1 	ii 	
1' 

M K 
</1Rjda,idi' 	I U 

ousé, Agatti 
I 	' 	

I 

I 	 I 

fl 



. 

2. 

lPAhrnad 
S/d M Yousuf' 
Thekkputhiya Veedu', Agatti 

K.P.Hornzakoya 
SIo.Aboobacker 
Karnalialmiyoda Puthya 111am House, Agatti. 

K.Showkathali 
S/o.Sy.clubukhari 	 S 

iK9ridiñ6d House, Agatti 

B.bärafudbeën 
Sb.. U ,rneç Ell a  

eyakuttrycda House?  Agatti 

V.K.Mohahned Mükthar 
S/o.AI 4 ul1a (oya 
'àdakk Kunniharnel House, Agatti 

Abdü! Rahimir 
SlO.. )ll d9que 
111a l-1 oLIsc, Agatti 

h 1  

	

1 	I 

BGangesh) 

Veisus 

Adm rnistiation of the Union Territory 
of 1 akshadwep, Kavaratti - 682 555 

bôpartrne'ii. 
V. 

Aniiiial Husbandry 
Unioi TerritÔr' of' Lalçshadweep, Kavarathi 
1eprcsnted ly '  its [)irector - 682 555 

	

• 	 ;,;, 

;eci ç4 Pbchayats 
1)partiiqt çt' Panchayats 
Adr 

 

	

I. E. 	the Jjiion Terntory 
of Lakshaweep 	I  

4 	Village (1)wcdej3 Panchayat 
Agatti 1sland'representd by its 
Executive Ofr - 68. 553 

El 

on 

7. 

(By 

2 

App! icants 

Respondents 



fool  

4 
jl 

62. 
i i  

(By Adocate 1i 	dhkrsnan) 

36 	OAN 354/2ti13 
4. 

Suharabi, D/ 1 harg Kya 
Kakkanal ouse, H 
Andiott 

(By AdvocateMi K B Gange) 

Versus 

1, he Administrator, 
Administiation of the Union Territory 
of Lk adëp,I varthi - 682 555. 

2. 	TheDfctor(Services) 
Administrat.i6hi.ofthe Union Territory 
o L:akshadw 	(Secretariat), 
Kävaiati _ 682555. 

3 	Dcpartmert Qf Agriculture 
Union Fenitoy of Lakshadweep, 
Kavatathi - 682 555 
Rejèñtádb/ its Directhr. 

(By Advocate Mi S Radhakrishnan) 

37 0A355/2613 

	

1. 	Mthükbya! 
Sb Shaikoya 
Kakkana! I 160se, Andi Ott 

2 	AtaIçiv 
/o?Astnai 

Numin"ad IIuIe, Adrott 

(By Aavoate 	k Car gesh) 

Versus 

	

1. 	lhc Adrninistia1tor 
Administi ation p[ the Union Territory 
ol Lakhadweeç, Kavaratti - 682 555 

a 

Applicant 

Respondents 

App! icants 



ö 
2 	I)irectoi olPançhayats 

Department ol Panchayafts 
AdmlnistratlQn of tHe \Jhion Territory 
of Lakshadvee 
Ka'iatti - 82555 

3 	 & Aviation 
Union Ter ito! r  of Lakshadweep, Kavarathi-682 555 

4 	Village (Dweep) Panchayat 
by its 

Executive Officr—.682 554 Respondents 

(By Ad.'.Qcatç: Mr.S Radhakrishnan) 

38 OA356/2O1 

1 	llajaromrnabi 
I)/o Koya Kidave M 
FhttbyapadaHousç, Kapeni 

2 	MKCheiiyakoya 
Sb Mohaimiied Koya Haji 
Malti kk.akad.:: Hpttse, Kalpeni 

(By Advoëate: N4r1 B Garigesh) 

Versus 

I he Adminjtiatoi 
Adniinistiatidn of the Union Territory 

aks1icweep, 1(4vaatti  —682 555 

h . 
2 

epatrfent dI'Panchayats 
ion 	U f the nion Territory1 . 

p'4 ksha1wep I  
1Kaaratti —62555 

3 	Villae (Dweep) Ppchayat 
KalpeniIsland çepiesented by its 
Executive Offlqei - 682. 552 

(By Ad'ocae MiS kddhk11shnan) 

39 	'O37I2O1 

1 	AAbduISharn 
S/h iyakoya 

I 	 I 

I 	 I. 

II, 	I. 

Applicants 

Respondents 



 

 

5 

7 

[I] 

ii: 

 

 

• 	 ; 

Alikakada HOuse, Ka1pni 

Ma1diti, 11pi V 

P Saeer F-1Usin 
Sb Mohamme1 Koya 
1échiäthtIpi. 	: 

Abdul Lathci; 
Sbo.Pallaiii Kuihi Koya 
Nenempappad House, Kalpeni 

Attakoya 
Sb Kasmi 1oya 
KunhipuvaIci House, Kalpeni 

Abdii1 Naser 
Sb Muhu 1oya 
N4almikakada 1-fouse, Kalpeni 

M.K K:ha1Qe.' 
Sb I Iamza Koya 
Malimkakada House, Kalpeni 

M`6 ha-M h! &S 1asei 
Sb Mohammed Koya 
Peechiytl F-louse, Kalpeni 

F- i 

bo har oa 
tv{anmel 1-louse, Kalpem 

Cheriya Koya 
Sb Ahned 
Nediyam I-Iousc, Kalpeni 

Mohammed Koya 
So Kunhi Koy 

1ciyapwiKad -1ouse, Kalpeni 

Abc*er 
So Kyflrb4 

.'  1r .i•• 
Kakçhi>oda 	use, Kalpeni 

•••••::•' 	. ; 	.:: ... 	!. 

asthi k ya, 
bo Kunh Koya 

tvlathi Ikadan1141  1-louse, Kalpeni 

. 



:.• 	-:-l.-:-rF-: 	'_ 	---- 	. 	---------------.----.:- - 	 - 	-- 

v'j.. 	
I 

tI 	 { 	
65 

I L 
k 

It 

14. 
Ht 

.. . 

aibdoya 
i-ibuse, Kalpeni 

15 AbclulI{akeern 
Sb 	çheriya Koya 
Me1chedarn, -[ouse, Kalpeni 

16 Haji!ommabi 
[)bo Kasmi Koy 
Akkara 1-louse,, Ka1peri 

17 Huthaitath 	I  
Dbo Abbas 
Ara1alar Hcj,pe,.Ka1peni 

18 Rasheed 	F 
Sb 	Koyamrria 
Manjiycnam House, Kalpeni 

19 AbdulGafoor 
Sb 	Kasmi 	oya 
Kadapui athai 11am House, Kalpeni 

20 
S/ó?oo1Qya 
......... I4pus,, Kalpeni 

21 
I'll 	& 	II 

'ISafiya 
•. 	I, 

Dbo Moosa K C 
Puthiyapuia House, Kalpeni 	 Applicants 

(By Advocat 	Mr K 	Gangesh) 

I 	 Veisus 

1h 	Adrniiiistitoi 
misatiori of the 	)nion Territory 

dak4weep, Kavaiathi - 682 555 
'1 

2 t)anen of tAgiiculture 
Uribii 	of Lakishadweep, Kavarathi 1 Ferritory 
.ipre..ntdby. it 	Dire:ctor 

3 Directoi of Panchayats' 
Depaitrnent ?I' Panchayats 
Administi ation 	f the Union Terntory 
of Lakshadweep, 	Kavratti 



. 

Respondents 

4. 

H dficer 

(By Advocate: Mr.S Rdhak'i4hnafl)  

lv its 

Applicant 

(By Ms.Shahna Kthikeyan) 

• Iersus 

V..Ulage (Dwep) Panchyath 
Amri island 
Reprsentd1b' the Chair Person 
Pin-682 552 

Secretary 
I)epatment of Panchayath, Kavarathi 

Director 
Ernpl9yrnent and. Training 
U i i°bh Tern to r. of Lakshadweep 
Ka'arathi 

(By Advpt Mr.S ad1aknilrnan for R 2&3) 

41 	OA39/2Oi I  

Muthu. 
MampraiT I-oüs 
Arnini:lslnd, Lakhadweep 

(By Advo.ca1e: Ms.hahna Karthikeyan) 

versus 

Y illge ([)wep) Panchayath 
Arnnilsla.nd 

eresè.ntec1 b the Chair Person Is 
I ir -682 552 

IS 
1Dp11ment of fanchayath 

55 

Respondents 

Applicant 



'7 • 
U 

.1. 

3 	qtr 
niyment rifi 1 räinirg 

UnoTeri ity of Laksladweep 
K'arathi - 

 682555 

(By Advocate Mi S Radhaki ihnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P. ;,:aged 35 yar; 
Sb. Mohammed Koya T.N., 
Labourer., Kiltan., Reidingat \'ali'apura House, 
Kiltn island. 	. 

(By Advocate Sii P V. Mohapan) 

I 	 Versus 
ihAdhiriitator, 

.Kavarátti6 82: 535, 
Electriçal.I)ivision, Kavarathy. 

DirectOr of.Pariçhayat, 
Departmembf Panchayat, 
Adrpisi aflon Qf  UT of Lakshadweep,TI  
:KM.r.iti -682 55. 

3 	T11Ecutive Officei, 
V1lge Dwep Panchayat, Kiltan-682 557 

(By Adv?cate Sii S adhakrishnan) 

43 0A36312013 

YaserArafath M V , aged 28 years, 
Sb E SedikoyaLabbwer, Animal 
Husbandry. Unit, tltan, Residing at Moulana Veed, 

•0 

(By Ad4 	SrP V /1ohanan) 
. 	U 

A 

Versus 

1  at Th'Adimnitor 
6Laksh1eep, 

Kavaiatti-682 555 

2 	Difector of Panchayat, - 

Respondents 

App ii cant 

Respondents 

Applicant 



	

Dep4rtrnent 	Pnc1ayt, 
Administiatior df UT f;Lakshadweep, 
Kavaratti 682 555 

Ii 

	

3. 	-q erinar 	C. Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal l-Ius'bandiy Units, 
Kiltan Island, Lakshad'wep-682 557 

	

4 	h Chairperson, Vil1ag Dweep Panchayat, 
K11tan-682 557 

[By Advocate Sri S Radhakrishnan (RI-3)] 

44 0A364/2013 

Abdul QU6ish,S/o.Sinu1 Abid P., aged 27 years, 
Malikakal,Ki ltan,'U;.T,. of Lakshadweep, working as 
Casual Laboui ci, (Iive S ck Inspectors Trained Labour), 
Animal l-Iushandiy Depattmeit, UT of Lakshadweep, 
Kavarathi 

(By Advoat9 Mrs Daisy I Daniel) 

I' 

	

1 	 Versus 

	

1 	1he'Administitot, 
Upio Fei ritol y of Lakhadweep, 
Kavaiathi-682 555 	I  

	

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

	

3 	Du ectci of Anirna' Huandry, 
U t 0! Lakshadweep, Iavarathi - 682 555 

	

4 	irctor 0 f ?achath IJepartment of Panchayath, 
Kavaiathir-'682 555 

[By Advdcat' Sri S adhaishnan (RI, 3 & 4)] 

45 	OANo 36/2613 	
I 

	

I 	Mohammed Kasirn 
Sib Sa'eed 
kainipra iij 
And rofl... H 

2 	Mhanmed I lussin K C 

, 	ç 

Respondents 

Applicant 

Respondents 



Directorate o'Art & Culture 
Adrninisti'atin ofthe Union Territory 
of Lkhadvèp6 Kavaratti - 682 555. 
Represented by its Director. 

[)irecfdr bfAriculture 
rtrrieni of\ I cpa 	gricuure 

Jiiion Territory 
I'ávaritti - 682 555. 

till 	UJeep Panchayat 
Ahdrdt Islaidepren 
1- 	

d by its 
xcutive dffi'cer—' 682 554. 	 Respondents 

(By Advocat Mr. . Radhakrishnan) 

46. 0A368/2O13 

1. 	aIlakbygq37 years, Sb. Pookunni A., 
uthiy Cha , 	Andrott. 

2 	'eda 	ed 1 years, Sb Sheikoya Thangal, 
Kande'1-Tdulso Adrot. 



/ 0.: 	 0000: 0 	
*0 

I 	 . 

3 	S4ed MQhndShlhtbudheen Thangal, aged 28 years, 
koVThnØl, kandeth House, Andrott 

4. 	 23 years, 
S/ '1eiko 1 hara1,' Eandeth House, Andrott 

5 	Mohathrned Salirn, aged 44 years, S/o. Kidave A, 
Panchanal House, Andrott 

Khair, aged 32 yza.rs, /b. Muthu, 
Puleenakeel Hoôse, Kavaratti. 

Abdulbari, agd34.year,  Sb. Hamza Koy, 
Mona!kal House, Arninti 

8 	Sayed Koya, aged 44 years, S/o. Pookoya, 
Meelacheri House, Arnini 	 Applicants 

(By Ad'ocate Sri K 13' Gngsh) 

	

I 	Versus 

I he Adminisuatoi, 	
I 

Adniinisti anon of the Union Terntory of Lakshadweep, 
Kvàrtti-682555. 

2 	Directr 61 Panchayats 
I3epairncnt o!' anchaats, 
Adrnp Alt, 	of the Union Terntory of Lakshadweep, 
Kit 	—6 555 	I 

3 	I)çar1 -nen1. of Agricultire, Union Terntory of Lakshadweep, 
Kavarathi, Jeprescnted by its Director - 682 555 

0 

Village (Dwep) Panclayat, Andrott Island, 
cpresented by its Fxecutive Officer - 682 554 

Village (DvJeep"j Panchayat, 
Kavatti Island , 	e ieprented by its ra 
Executive dffiei - 682 555 

il!ige çDweep') anchayat, 
¶ 	

I( 	 I 

rpiçu 1  i1 and, rPreseiied  by its 
Respondents 

'I 

(By Adocate Sr S jadhaktrihnan) 

47 0A36912013' 

5 



71 

1 	Sulfeeker, aged 42 years S/o Sayed Mohammed, 
Valiyapuia 110de, '\rdrtt, 

2 	Mohammed Nasei, aged44 years, Sayed Ismail, 
Kerakkada House, Andrott 

3 	Mohammed Flussain, aged 48 years, S/o. Nalla Koya, 
Pallipputa House, AndroTh 

4 	Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

5 	Cheriyakoya, aged 32 'ears, S/o. Nallakoya, 
Peruma.11.'y Hoise, :nd rott. 

Nbördl Ameeh, aged 36years, Sb. Shaikoya, 
Pandath Puthiya Pura I-louse, Andrott 

IIahizkoya1, ag.d 5.2 yers, Sb. Koya Kidave, 
Chekka.rak.ka 	ou:s., A;ndrott. 

MdhamrnedKasim,ag& 37 years, Sb. Ahammed, 
Aynada Chetta House, Andrott 

9 	cu1aima, aged 33 yas, S/o. Nalla Koya, 
annpada House, Andrott 

I I  

10. Mohmmed Hussain, aged 30 years, S/o. Pookoya, 
Pattakal Katt 1' -Jouse1, Andrott 

..............• 
11 	Mohammed Ias'irn A , aged 39 years, S/o. Yousuf, 

Ammelam house, Andrott 

12 	Pookoya, age d 45 years,Sbo Sayed Koya, 
Kunnd1  I louse, Androti 

13 	F3aseei, ged 41 years, bo Koyamma A, 
J?aiadarp.th 

14 	t'?tohaiiirnedShafl, aged 34 years, S/O. Thang Koya, 
I 1attam, Pokkada House, Andrott 

1 5. Sa'ed Shihabpdhin, aged 32 years, S/o. Koyamma Koya, 
Shaikkinte Vcet1 Padipura, Andrott 

.. I... 	Ir 

1 6 	Mohammed Rizzwan Au, aged 27 years, Sb Kunhiseethi Koya, 
Puthamrnada 1 ouse , Andrott 



S 

18. Mohanmed Kaini,ägec43 years, Sb. Sayed Mohammed, 
Pappct Flousc, Andwtt 

19 	Kateem, aged 28 yeats, Sb Koyammakoya, 
Ahyathata House, Adrott' 	 Applicants 

(By AOcté:Srj, l.B:. Gangeh). 

Versus 

'l'he Administrator, 
Administratibn bi the Union Territory of Lakshadweep, 
Ka)aràtti-6 82 555. 

Director olPanchayats, 
Department of ianchayats, 
.Administratibn olthe Uflion Territory of Lakshadweep, 
Kavatatti - 682 555 

3 	Village (DJeep) Panchayat, Andrott Island, 
reprsentel by its Eeèutive Officer - 682 554 

(By Advocate: Sri S.' Radhakrishnan) 

48 OA 370/2013 

1. 	Aboobacker :aed 35 years, Sb. Ukka, 
Kunhibiyoda 1-louse, Kavaratti 

2 	Musha1a, agJd 1 36 yeai, Sb Hamzath, 
iJ 1ikanapui,I-ouse, Kavaratti 

3 

	

	1i ook agi 37 years S/o. Koyamma, 
Chtjyath9ç1a Huse, Kavaratti 

4 

	

	S 1 Sha,pieen, aed 30 years, Dbo Khamar Khan, Sai
Kh'siaratti. 

Ahabi, ad6 years, D/o. Hamza.t:h, 
1.eeIakochapa Hoiisq, Kavaratti. 

ghahibna, 436yers, D/o. Ibu Maja, 
Vahyahi lousL, Kavat tti  

 Moonv'nath,ed 36 yeats, Dbo Hamzath, 
Badai House, avatatti 

- 	-.'-t-.,:, 	 •.--: 

Respondents 
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8 	Rcim!a l3ccgurn agcd 34 years, D/o Kasmi, 
Muthibiyodà House, Kavaratti. 

9 	Mujcch Rthman, agcd 38 yeais, S/o. Abdul Khadei, 
' N 01 aim ii 1K ad I lou SC NVaratti. 

(By Advocate Si 1 K B Gangesh) 

Versus 

I. 	The AdministraO, 
Administra:io'ftbf the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director ojançhayats; 
Department of. Pancha'ats, 
Administiauon of the Union leiritory of Lakshadweep, 
Kavaiatti - 682 555 

Directoiatc df Medical  and  Health Services, 
Union '1'eiHtiy.of LaI<hadweep, Kavarathi, 
Rei5 rcsented byits .i)irector - 682 555, 

Village (I)wee) Panchayat, 
Kavaratti lslid represented by its 
lxecutive Qfft:. - 682 555 

Villagç (D\ee.) Panchayat, 
AndrottlsIand,tepicsented by its 
lxccutivc ONicci —682 554 

vocate Sn 	Radhakiishnan) (By Ad  

49 	OA 71/2013 

P. Naseei aged 35 eas, S/o Kunhikunhi, 
Pall icham House; Kavaratti. 

P.1. Nsecr 	32 yars, Sb Harnzath, 
Pothiyillam,KivraUi. 

3 	P Ramla Buegum agcd 34 years, DIo Kunhi Koya, 
tj 

Povumcda I louse Kdvarattl 

4 	P V A,boohackci, aged 36 years, S/o Muthu Koya, 
Puth iya Vcedu 1<a'ai atti 

App! icants 

Respondents 



4t 

Shabdna I3ccgum, aged 24 yeais, D/o Au, 
1 lla 	I< :aatti. 

6. 	Sulaikabi, aged 43 'eais, DIo Kojan, 

Puthiya Ulam, Kavaiat.ti 

7 
	

Abdul Raiak,aged 28 years, Sb Mullakoya, 
aiahiyoda House, Kavaiatti 

(By Advocate: Sri.K.B. Gansh) 

Versus 

Applicants 

'I'he. Adminisir,. 
Administi ation of the 
Union I it itoiy ot lakshadweep, Kavaiatti 

[)cpcu tmcnt of Animal I lusbandi y, 
Ui ion lcrritiory. 'of Lakhadweep, Kavaratti 
i cpi cscni.cd by its Dii cctoi 

1)ireëtoi of,  P'haats, 
I)cpaiimeiit.o,fPanhay,ats, 
Admin'istration'Qi the 

Union 'l'crrtoy of Lakslmdweep, 
Kavaratti, 

4 	Village (Dwccp) Panchayat, 
lKavaiatti Island icpiesented by its 
1 xecutive OlIThei 

(By Advocatc Si i S Radhakrishnan) 

50. ( 	No. 37212013 

Jamaludhccn, Sb Abdulla U C 
i\ludakkiyoda I louse, 
Kadimat 

(By Advoc itc Mi K B (iangcsh) 

VCISUS 

I he Adm i ntiatoi, 
Adm fist! dtlofl pf the Uiion Fei 1 itoly 
of I akshadwcep, Kavaiathi - 682 555 

2. 	lhel)itectt S'rVcs), 
Adminisu ation of the Union Tet i itoiy 

Respondents 

Applicant 



• 
of Lakshadwep (Seretariat), 
Kavaratti 682 555. 

3. 	Department of Weights & Measurers 
Union TerritOry of Lakshadweèp, 
Kavarathi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Rad.hakrishnan) 

51. OA 373/2013 

1. 	Abdul Saleem, aged 32 years, S/o Na!lakoya, 
Ummerthakkada House, Andrott. 

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-68255.5 

I)irector of Pa.nchayats, 
Department of Pa.nchayats, 
Administration of the 
Union lerritory of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
I)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 

554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
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52. O.A No•. 3180/2013 

Nasar P. Muharnrned Nasar 
Sb, Na!lakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 551. 	 App1iant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadwee (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti 1land - 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Prctection Officer 
Androth, Uthôn Territory of 
Lakshadweep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381/21013 

B. Saidali, S/o late Mohammed Koya 
Palliyachet'ta, Sandayarn House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Territory of Lakshadweep.. 

K.G. Jamalttd.'din A.ged 40 years, 
S/o late LJinir, Mariyathoda Kandawargothi House, 
Agatti Island, Uriion Thrritory of Lakshadweep. 



7.7 

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelaillaiii Thekke!apura House, Ag.atti Island, 
Union Territory of Lakshadweep. 

(By Advocate: Sri N Anilkumar) 

App! icants 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson,. Village (Dweep) Panchayat, 
Agatti Island, Unicn Territory of Lakshadweep. 

The Employinent Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Directot of Panchayat, 
I)epartniem of Parchayat, Kavaratti, 
Union Territory of, Lakshadweep. 

The Executive Officer/Special Offlcer, 
Village (Dwep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island., 

Union Territory of Lakshadweep. 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA 384/20113 

Ishacjue A.C., aged 35, Sb. Junies T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakka!a Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak KC., aged 37, 
Sb. Kasmikoya PP., Bus Driver, 
I)istrict Paiichayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakshadweep. 

Respondents 



-- 	 - - 
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3. 	Noorulla SM;.;, aged 39, Sb. Late P.S. Kunhimon, 
Bus C1eaner;istrict Panchayat, Kiltan, 
Residing at Sife Marizil, Kiltan Island, 
UT of Lakshadweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
U'!' of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/201.3 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island, Union Territory of La.kshadweep, Pin —682 552. 

Khalid Unriarn, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Is!and Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla AM., aged 33 years, Sb. Kunju Koorume!, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Khalid A.?.,ged 35 years, Sb. Alitnohammed, Al iyachetta, 
Amini Island Union TeiTitory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Arnini llaid, 	Territory ofi kshadweep, Pin 682 552. 
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8; 	Abdul Sa1anA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Ainini Island, Union Territory of Lakshadweep, 
Pin - 682 552;. 

Noorul Hassah K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Aini IslaLtid, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Najeeb A., agd 3 1, Sb. Kidavu T.C., 
Ayeshera, Ami;ni Island, Union Territory of 
Lakshadweep, Pin 682 552. 

Nafeesath U., aged 35 years, DIo. Eassa Kottappura, 
Unnarn, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Tenitory bf Lakshadweep, 
Kavarathi - 682 555 5  
represented by its Administrator. 

The Director of Panchayaths, 
Department of Panch:ayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

• 3. 	The District Panchaya.th, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

4. 	The Village (I)weep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S kdhakrishnan) 

56. OA 388I2013  

P.P. Amanulla, aged 38 years, Sb. Sayed 
P Mohammed .K., Ptthiya Pandaram, Kiltan. 

Mubaraka Baiiu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal House, Aiidrott. 



3. 	K.. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Arnini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administitor, 
Administratior of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Adniinistration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director —682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (I)wep) ?atichayat, 
Kiltan Island, epreerited by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Androti. Island., repi'esented by its Executive Officer-682 553. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Rdhakrishnan) 

57. 0A390/2013 

1. 	C.N. AbdulIJa.keem, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

2, 	K.I. Cheriyakoya K.C;, aged 48 years, Sb. Pookoya, 
Karupathaillarn I-louse, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada House,Kalpeni. 

C.N. Uabui, ged 50 eas, D/o. Attakoa, 
Cheriyannallal House, Kalpeni. 

1-lameedabi, aged 41 years, Dbo. Ramalan, 



Pakkath ilouse, Kalperii. 

A.T. Sheemabi, 42 years, DIo. Harnzakoya, 
Athanam I hottam House, Kalpeni 

A.K. Muthubi, aged 53yas, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalam 140use., Kalpeni. 

Bambathi, aged 43 years, DIo. Ahainmed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aed 34 years, Sb. Mohammed A.K., 
Manjiyanam i-Iouse,Kalpeni. 

1. 	Naseerna M.P., aged 33 years, Dbo. Mohammed K.P., 
Mayamkakkapuia House, Kalpeni. 

Humairath P. aged 42 yeats, DIo. Sayed, 
Poodiyath House, Kalpeni. 

CO. Balkees, aged 53 yenrs, D/o. YussafK.V., 
Chadachiyoda 1-louse, Kalpeni. 

B. Abdurahirnan, aged 49 years, Sb. Muhmed M., 
Beerahdhoda 1-louSe, Kalpeni. 

K.C. Abdul taIfar,aged 38 years, Sb. Aboobacker, 
Kuttiyachada I1ous:e, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader 
Maral 1-Iouse Kalpeni. 

M.P. Najira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

\. C.G. Nevaticeppm, aed 36 years, DIo. Hamzakoya M.K., 
Cheriyachanaii (lath House, Ka1peri. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamialam I-louse, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala 1-lodse, Kavatatti. 

1-lussain Au, aged 35 yeats, Sb. Nallakoya, 

Chettipura Hou,sc 5  Kavaratti. 



Jaffer, aged 3 years, Sb. Hasan T.P., 
Kaladi I-Iou se Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninarne! House, Kavaratti. 

Rahrnath, aged 38 years, D/o. Mohrnrned P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, D/o. Au, 
Kunnumpurarn I-louse, Kavaratti. 

Shamshadbeegum, aged 31 years, Dbo. Kuttiyarnrned, 
Kunnarn House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Nooru! Ameh, aged 33 years, Sb. Sayed Buhari, 
Palalarn 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Urnbiyapura I-louse, Kavaratti. 

Hussain 13., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda 1-Ioue, KaVaratti. 

MohamrnedaliT.P., aged 35 years, 
Sb. AboobaQkCr I.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanila.m I-loise, Kavaratti. 

Jassin C., aged 33 years, Sb. Ali K.P., 
Chonam House, Kavaratti. 

Mohammed Rafi, aged 37 years, Sb: Ha.rnzath Haji A.P., 
Molokep'ura Hcuse, Kavaratti. 



Moharnthed Shaffee P.A., aged 35 years, SIo Kuji Seedi Koya, 
Puthiya A1ikifl, A.mitii. 

Abdul Raheepi, aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hqrsè, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapur House, Kavaratti. 

Akbar T.P., aged 33 years, Sb. jKidave K., 
Tharammakeura 1-louse, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul Hameed, 
Palarnkakkàda House, Kavaratti. 

Najurnudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged'35 years;S/o. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader., Agam House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Saye:d Poo, 
Ui! ikanapur HOuse, Kavaratti. 

Abdul,Hashi.m M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, 1)10. Ukkas, 
Urnbiyapura 1-louse, Kavaratti. 

C.P. Abdul Ra.zak, aged 42 years, S/c. Mohammed, 
Charnayathapuia House, Kavaratti 

K. Abdul Rasheedu, aged 42 years, Sb. Harnzath, 
KunhiiyodaJIOuSe, Kavaratti. 

C.P. Raheern, aged 31 years, Sb. Harneed, 
Chandipura fIoiise, Kavaratti. 

M.T.P. .Habeeb Rahman, aged 43 yars, Sb. Khalid, 
Melathiruvathapura 1-louse, Kavaratti. 

im 



S 
Moorninath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

1-lalima, aged 35 years, D/o. Koyamma, 
Tha1eeképuraI-Iouse., Kavaratti. 

Sayed Abdul Raheern, aged 46 years, Sb. Haji Sayed Shaikoya, 
Urnmarrnanoo.da I-louse, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Harnzath, 
M annayapura House, Kavaratti. 

58, 	Mullabi U.P., aged S8 years, DIo. Hamzath, 
Ulikanapura 1-lOuse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura 1-louse, Kavaratti. 

Seethi Kya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, Kavaratti. 

Mariyomrnabi, a.ged 36 years, DIo. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Pakichipura House, Kavaratti. 

Mubeëna, aged 23 yeats, I)bo. Sayed Poo, 
Ne1iyáipura;I-Iouse, Kavaratti. 

Salma,'aged 2.2 years, Dbo. Cheriyakoya, 
Vadaki.1.a pura House, Kavaratti. 

Muharrirned,aged 32 years, Sb. Attakoya, 
Vadk ilapuTa, Kavaratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal 1-louse, Arnini. 

Mohammed All P.M., aged 27 years, Sb. Harnza, 
Puthi.yMani1, Ainini. 

Chei;i.akoya,a.ged 41 years, Sb. Abdul Khader, 
Pandaràm House;-Arnirii, 
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70 	Cheriyakoya M C , aged 32 years, Sb Harneed, 
Melachetaa House,Kadrnath 

Shafee.V.P., aged 39 years, Sb. Isräi1, 
Vadakki 1apur I-Ioue, Kadmath. 

Fazeer1i N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadinath. 

Shahul Hamed,. aged 21 years, Sbo Ibrahim, 
Melachetta Hoi5e, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Püthiyathanoda House, Kadmath. 

Mohammed J.qubal, aged 46 years, Sb. Khader, 
Attalada 1-IoLise,AndrOth. 

.Muthubi A.K., agd 42 years, Dbo. Muthukoya, 
Appurakkat Hous., Andrth. 

Ilajarommabi E.K., aged 40 years, Dbo. Shikoya, 
Edayakkal HouSe, Androth. 

Badarudheen Koya A.B., aged 38 years Sb. P.S.J. Thangal, 
A1iyathammda Bithathabiyyapuram House, Androth. 

Asmabi, aged 38 years, D/o. Koyamma A., 
MayyampOkkada House, Androth. 

Shahnaz Beegurn C..P., aged 36 years, DbO. Na!lakoya, 
Chattapokkada House, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyainma, 
Bappathiyoda House, Androth. 

Nusaiba A,aged 45 years, Dbo. YousafM.P., 
Achammada HoUse., Androth. 

Khau!ath L, aged 38 years, D/o. Nallakoya T., 
Lavankkal House, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath I-IousC, Androth. 

Rahamth P.,aed 42 years, DIo. K. 	Kiadve, 
Pathada Hue, Arthoth. 



NaseeraBanü M.K., aged 40 years, DIo. Kunhi Koya, 
Moolakad Hóuse,Androth. 

Kadeeshbrnniabi L., aged 40 years, D/o. Seethi M., 
Lavanakka! House, Androth. 

Saromniabi i.., aged 43 years, DIo. Aboobacker, 
Thachey. Hoise, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery Hse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinammad House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 
Kunnel Hou, Androth. 

1-larneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

SafiyaLM., aged 39 years, DIo. Nallakoya M., 
MathiFousé; Androth. 

Rahi! M., ag'd 39 years, D/o. Nallakoya, 
Mathil House, Andrth. 

Hussaib P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

HussaiE.K.., aged 48 years, Sb. Seethikoya, 
Edayakka1 House, Androth. 

Sayeed4oh'athmd Koya L., aged 54 years, Sb. Kader P., 
Lavanakka1 House, Androth. 
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Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnahada 1-louse, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnurnange House, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedinohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn 1-louse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, 4odampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninisrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

DirecOr, Department of Labour and Employment, 
Administratipn of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

Depaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

1)epartment Of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by itsDirector — 682 555. 

I)epartnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavaiti, iepresented by its Director - 682 555 

7 	Department of Fisheiies, Administration of the Union Territory of 
Lakshdweep, Kavaratti, iepresented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



se 

LakshadweeKhadi and Village Industries Board, 
Kavaratti, rerësented by its Chairman - 682 555. 

Revenue Su Divisional Officer, Kavaratti Island —682 555. 

Sub Divisiona.lOfficer; Amini Island-682 554. 

Assista.ntr.Engi.neer, LPWD Sub Division, Andrott Island-682 553. 

Lakshádv'ee District Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (I7wep)  Panchayat, Kalpeni Island, represented by its 
Executive Offcer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Fxcutive Officei' - 682 554. 

Village (Dwep)  Panchayat, 
Kadai+at•h Isld, represented by its 
ExecU.tiVe Officer - 682 553. 

Village (Dweep) Panchayat, 
Androth Island, represented by its 
Executive Officer 682  552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/200 

1-lussain, S/o.Abooala, 
Sararnappada (Konchukakada) House, 
Agatjiresently working as Cleaner, 
RGS I-Iopital, Agatti 

Shukoor: S/b late Kidave, 
Pakiumupada House, Agathi, 
Preseritly wqking as Cleaner, 
RGS I-Iopita1, Agatti. 

Lathed, S/dAttakoya, 
Kalkandiyoda l-Iuse, Agathi, 
Iresëntly wdtking as Cleaner, 
RUS. Hospitl, Agatti. 
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4. 1-larneedath, Dio Koyassan, 
Aynepara Hbise, Agathi, 
Presently working as Cleaner, 
ROS hospital, Agatti 

5 Subaida D/o Moharned, 
Kulalioda House, Agathi, 
Piesentiv wofking as Cleaner, 
RGS 1-lospital, Agatti 

 1-lajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS I-Iospital,Agatti. 

 Sheemabi, Dtb late Shaipsuddeen, 
Beepapada l-l6use, Agahi, 
Presently woking as Cleaner, 	• 

RGS Hospital,.Agatti. 

 Ahida1D/o Farneed, 
Makkiyachoda House, Agathi, 
Pree1y wd'king as Cleaner, 
RGS Hospital, Agatti. 

 Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

 Sulainb 	S/öI-Iarnza, 
Kalaniibithiyoda I-louse, Agathi, 
PreseMly wo'rking as Cleaner, 
RGS 1-lospital, Agatti 

11 Mahamood, 	/o Koyassan, 
Amperpally 1-46use, Agathi, 
Presently wOrking as Cleaner, 
RGS Hospitail, Agatti. 

12. Saifulla, S/c .  Abdurahirnan, 
Mariyathoda. House, Agathi, 
PresentF'wdking as Cleaner, 
RGS I Icspital, Agatti 

13 Abdbr, ~b-narL S/0 late Harnza, 
Me1adirn i-tuse, Agathi, 
Piesenti' wQk1ng as Dhobi, 
RGS 1-locpit4l, Agatti 
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4. 	Abdulkacler, Slo Unimer, 
Bi House Agathi 
PIesenU\'ojIng as Dhobi, 
RGS Hpi'fi Agatti. 

 

. 

15 	Abdulla, S/oKhalid, 
Kandavar Gdthi I-louse, Agathi, 
Presently vthking as Cleaner, 
RGS 1-lospital, Agatti. 

(By Advocate: Sri R. Rarnadas) 

Versus 

Applicants 

 

The Adrninisu'ator, 	- 
Union Territory of Lakshadweep, 
Kaváiitti.-682555 

The chairpeison, 
Villç(DWp) Panchayat, 
Agatti .1 slaiid Union Territory of Lakshadweep 682553 

3.. 	The Medical Officer in charge, 
Comiity ITlea  Rh Centre, Agatti Island, 
Un i o nTerritory of Lakshadweep 682553 

(By AdvoaIe:.Sri S. Radhakrishnan (Ri &3)) 

59. OA 393/2013 
c. 

C.N4uak6y aged 44 years, 
S/o Sirdj,C1ireyamrnakada House, 
Kadamat Skilled Labourer, 
Office of th& Assistant Engineer Electrical, 
EectricalSiib Division, Kadamat. 

K.P. Jalaluddeen 	41, aged 	years, 
S/olnedMadkinachetta, Kattipura House, 

Respondents 

Ki I iecI.;LDPurer, 
Office otFje. Assistant Engineer Electrical, 
E1eiril'ib Division Kadamat. 

3.K.P;.ibs,aged 31 years, Sb late Nallakoya 
D 

Kunha,MI-1ouse, Kadamat, Skilled Labourer, 
Office 'off (hc Assistant Engineer Electrical, 
Lleti cal Sub Division, Kadamat 

4. B.M. Aadulla, aged 42 years, So Harneed Melachetta, 

-- 
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B i nyoIll1adHOuse, Kadarnat, Skilled Labourer, 
O1ft 	of theAssistant Engineer Electrical, 
Elevrica1 Sub Division Kadamat 

5. 	K.P: Kunhikoya, aged 41 years, S/n late I-Iasainar, 
Keelc.heryfHouse, Kaamat, Skilled Labourer, 
Office of the Assistant Engineer, Electrical, 
Electrical Stib Division, Kadarnat. 	 Applicants 

(By Advocte: Sri. R. Sreeraj) 

I. 	The Administrator, 
Uniort Territory of Lakshadweep, 
Kavaratti-682;555.. 

The Director 1 ofPanchayat, 
Department àf Panchayat, 
A'dm in i sti'atiOr of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive  Officer, District Panchayat, 
Kadamat-682 556. 

The Aistant Engineer, Electrical, 
Electical Sub Division, Kadamat-682 556. 

Thchirprsn, 
Viftgc 1)'p Panchayat, .Kadamat-682 556. 

(By AdvopaeSri.$'. Radhakrishnan(R 1-4)) 

60. OA394/2013 

I. 	UP. Jm/9 CO. Koyamma, aged 39 years 
workin: 	$killed Labourer, 
Anihi1. Hub'andry Unit, 
Union territiy of Lakshadweep, Kalpeni-682 557 
and 	ding at Ujnprarnappada 1-louse, 
KEJgi slard:682 557. 

T.P.Nluthià, S/o late M.K. Hamzakoya, aged 43 years 
wbrling ats Skilled Labourer, 
Animal Rusbandiy Unit, 
UiuidnTcrritdiy of Lakshadw'eep, Kalperii-682 557 
and isid:ing at Thithiyapada Hou, 
Kaleni 1s1arid682  557. 

M. Hyder, S/n late M,K. Yousef, aged 43 years 
working as Cnsual Labourer, 



ri 
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I$1 

Animal I-IusUndry Unit, 
Union Territ9ry of Lakshadweep, Kalpeni-682 557 
and residing at Manchiyanam House, 
Kalpeni lslarid-682 557: 

K.O. MoNamned IbnuJaffer, S/o K.P. Sayed, aged 44 
years, working as Casual Labourer, 
Anirnil I lusbandry Unit, 
Union I en'itnry of Lakshadweep, Kalpeni-682 557 
and residing at, Kakatchiyoda House, 
Kalpeni Island-682 557. 

M.K. Naseer, S/o P;Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
Union Territory of Lakshadweep, Kalpeni-682 557 
and residing at Malmikakkada House, 
Kalpeni Island.-682 557. 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
working as Casual Labourer, 
Animal 1-lusbandry Unit, 
UnFerritry of Lakshadweep, Kalpeni-682 557 
an.eidinit Maral House, 
Kalperli Lslaid-682 557. 

K.K.Mohained Rafeeque, S/o V.K. Kojankoya, aged 45 
yeai's,woking as Casual Labourer, 	- 

Animal I-Iusbandiy Unit, 
Union T.enitryof Lakshadweep, Kalpeni-682 557 
and residing at Kandarnkalam House, 
Kalpeni sland-682 557 1 .  

M. 	S/o late M.C. Ahmedkunji, aged 47 years 
workirçasual Labourer, 
Aniii1Hi1bandiy Unit, 
Unn 	rtry of Lakshadweep, Kalpeni-682 557 
and rèsicngtMaral House, Kalpeni Island-•682 357. 

K.O. Abdul Salam, SloP. Assainar, aged 39 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
Union l en'itoiy of L akshadweep, Kalpeni-682 557 
and residing at Kakatchiyoda House, 
Kalperii lslarid-682 557. 

P.P. Müsthafa, S/0 late Sayedmuharnmedkoya, 
aged : 47rears, working as Casual Labourer, 
Arir1 :Jusbindiy Unit, 

Li1 



S•14'l 

The.Iminisrator, 
Union 1 LIritoly of akshadweep, 
Kavarait-68 555 

The Director;5fPanchayat, 
Depaitm.nt 1Panchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
K avara t:ti682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55 • 	 Respondents 

(By Advocate: Sri S, Radhakrishnan) 

62. OA•40012013 

1 	P.P. Sirj, agbd 44 years, S/o M. Subair, 
Puthiy, Pandaarn House, Agatti Island, 
Union Teiri tr' of Lakshadweep. 

Nouhad A1i aged,32 years, S/o U. Sabjan, 
KeelaSaramIna Pada House, Agatti Island, 
Union Ternitpry of Lakshadweep. 

Mi. Abdul Naser, aged 28 years, S/o M., Abdul Rahiman, 
Meop lI'ouse, Agatti Island, 
Umon Iciiitoiy oil akshadweep 

4 	1 P Khalid, aged 30 yeats, Sb Kidave, 
Mela 	H lllam'ouse, Agatti Island, 
Union 1 cii toi y of Lakshadweep 

K.C. AbdulShukoor, aged 38 years,. S/o Kasmi, 
Kaniya machetta 1-louse, Agatti Island, 
Union Territory of Lakshadweep. 

M.P. Ni,aiddin, aged 27 years, S/o M. Abusala, 
Melaufa, lblouse, Agatti island, 
Unior Titr of Lakshadweep. 	 Applicants 

(By Adv! btc Sri 	An.ilku mar) 

.. 	 Versus 

I. 	Th.Adhis.rator, 
Union rritOry of Lakshadweep, 
Kaiai'tti.-692551 

2. 	The Chairperson, 
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U nion Territory of Lakshadweep, Kalpeni-682 557 
and residing at' Pokkarappada House, 
Kalpeni 11and-682 557. 

(By Advoct: Sri IUnnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Unipn TerritOry of L.kshadweep, 
Kavaratti,-682555 

3 	The Chief Executive Officer, District Panchayat, 
Union I erritory of Lakshadweep, 
Kavai atii,-682555 

4. 	The Vetcrinary Assistant Surgeon, 
Village Dwee Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. 0A39512013 

Sai'nul A bid, !S/o Yusuf, aged 40 years, 
Cheiiy4al1a1a I-louse, Kadamat, 
Iieip'er Distct Panchayat, Kadamat. 

Abdul Shukoor, S/o Sayed Au, aged 41 years, 
Ulckayachetta, 1-louse, Kadamat, 
Bus I)river, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Madurakam I-louse, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

Ayoohkhan, S/o Kunhikoya, aged 37 years, 
Keerftii Mahal I-louse, Kadamat, 
I-Ielpci, bistrict Panchayat, Kadamat. 

(By Advae Sri R. Sreeraj) 

fl( 

Versus 

Applicants 

Respondents 

Applicants 



ij 

Vi.11age (Dweep) Panchayat, 

I Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255.I 

The Director of Panchayat, 
- 	 Department of Panchayat, Kavaratti, 

Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
• 	 Village (Dweep) Panchayat, 

• 	 Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Territory of Lakshadweep-682553. Agatti Island, Union  

(By Advocate: Sri S. Radhakrishnan) 

	

63. 	OA 404I201. 

I. 	Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenarnpappada (House), Kalpeni Island. 
Union Territory, of Lakshadweep, 
Working as Casual Labourer in the 
I)epartment of Science & Technology- Kalpeni Dweep. 

	

2. 	Affefudheen A.K., 
S/o Cherikoya K, dged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) •  

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



4. 	The I)irector, 
I)epartment of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Animal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

1 . 

 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
[)epartrnent of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (I)weep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of LakshadV'eep, Working as 
F-lomeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

fl 

Versus 



The Administrator, 
Union I eliltory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

1)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By AdvOcate Sri S. Radhakrihnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul KareemC., aged 42 years, S/o Subair P.P., 
Chonarn House, Agatti. 

Ubaid \/•, aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

I-Iafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

6, 	Umilla T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Harnza, 
Thoppumpadi House, Agatti; 

Respondents 



S 
Saromma M., aged 39 years, D/o 1-lamza, 
Mariyathoda 1-louse, Agatti. 

AshralA.K., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roul lammada I-louse, Agatti. 

Shail'ahi PP., aged 36 years, DIo l-larnza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Teri'itoi:y of Lakshadweep, 
Kava rail i -682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	OA 4447/2013 

Aboosalih, S,/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union 'lerritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



The Director of Panchayat, 
Union Territory of Lakshdweep, 
Kavaratti Island. Pin 682555. 

The Chairperson, 
Village (Dweep) Panchayt, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) I'anchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558, 

The Assistant Engireer, 
Electrical Sub Division, Kiltari Island. 
Union Territory of Lakshadweep 
Pin.-682558. 	 Respondents 

(By Advocate: SriS. Radhakrishnan (Ri, 2, 4& 5)) 

68. OA 453/2013 

I. 	I-lame 	K., S/o Abul Rahman, aged 36 years, 
Keelaiilam I-I) Kiltan Fsland. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakhadwcep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
KutiLikum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshridweep Building Development Board, Kiltan. 

l-lisminbor, S/p Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Developrent Board, Kiltan. 

4, 	Ponkutti, Sb Pookoya, aged 48 years, 
Suramhiyoda (H) Kiltan island, 
Union Territory of Lakshadweep. 
Work hg as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan ., 	 Applicants 



... 

too 	 S 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally 1-louse 
Chetlal. Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

V ers Li S 

The Administrator, 
Adm i ntrati on of the Union Territory 

ha of Lakdweep, Kavaratti - 682 555. 

The Director (Services) 
Ad mini strati on of The Un loti Territory 
of.l.akshadweep (Secretariat), 
Kavaratti'— 682 555. 

Department ot Science and Technology 
Union Ieri'itory of Lakshadweep, 
Kavaraihi - 682 555. 
Represented by its Director. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

70. OA 492/2013 



.ot 

K. Bushra Begum, W/o Hakeern, 
Aged 27 yeaI, Casual Lab9ur, 
Office of the Veterinary Assistant SurgeQn, 
Anirnai.Husbndry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. I-Iarinarayan) 

Versus 

Union of india rep. By 
the Administrator, 
Jn:ion Territory of Lakshadweep, 

Kavaratti Island, Pin- 682555, 

The Dii ector of Panchayat, 
Department of Panchayat, 
Union Territory of. Lakshadwep, 
Kavartti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadwep-682 552. 

The Chairperson, 
Village (Dweep) Panchayt, 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

71. OA 499/2013 

Rhmhth Beegum Keelakunnikkarn, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Iesiding at Keelakunnikkarn House, 
Kadamat Island 
ijnion'ferritory of Lakshadweep, PIN —682 556. 

Mohammed Shafi Qraishi Malika, 
S/o. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Qffice (MGNREGA) 
Kadamath Island, U n ion Territory of Lakshadweep, 
Residing at Malika i-louse, 
Kadamat Island, 

Applicant 

Respondents 



Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep; 
(Depaitment of Rural Development) 
Kavarath i. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

	

72. 	OA 507/2003 

MuthuKoya K 
Casual:Labour, Street Light Maintenance 
Vil1agDweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
I'ermanent address Kunninamel House 
Athini Island, Unior Territory of Lakshadweep 
f5 in— 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Vus 

The Ad;dii 
F&

nistrator 
Union 	ritory of Lakshadweep 
Lakshadweep Administration 
Kavaratti— 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Uiiion Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

4. 	The Chairperson 
\/illage Dweep Panchayat 
Arnini Island, 
Union 'lerritory of Lakshadweep - 682,552 

5. 	The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 

6. 	The Director 
([)irectorate of Panchayats) . 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	,. 	 . 	. . . 	Respondents 

(By Advocate: Mr.S.RadIakrishnan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

I. 	Maleeha Beegum K.C. 
DIo. indeen Kandilath 
Kaval hetta House, Androth. 

Shahida Beegum K. 
D/o. l-lamzakoya 
Kandlath I-louse, Androth. 

SubaiclaM. 
D/o. Kidave U.K 
MakkeU I1ouse, Androth. 

Aysha : l3egum P.V.K 
D/o. Yakoob P..K 
Puthiyentamveli Kad 
Androh.: 

Rahmath Beegum 
D/o. Hamzakoya P.P 
Kunhali I-louse, Androth. 

6. 	'l'hah ira L. 
D/o. Seethi Nallal 
1.avanakal I-louse 
Androth. 

7. . Subaidlä A. 
D/o. Syed Mohammed M. 



r 

S 
Aliyathara House, Androth. 

Fathirnathu Suhurabi P.V.K 
DIo. Mijeed P.V.K 
Pentc'pleI i iK.ad, And oth 

Siyad Khan L. 
Sb. Kurhikoya A. (Late) 
Kandilath House, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-10use, Androth. 

1-laseena Beegum C.P.I 
DIo. Abdulla M.P 
Chemmachety Puthiya 111am House 
And roth. 

	

12 	Habsabi PUP: 
Dbo. F àkarukdheen K. Cheriyadam 
urnmathabiyapura I-louse, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adm in itration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

Directte of industries 
Union Trritory of Lakshad weep 
Kavaräthi, represented by the 
Directorof Industries - 682 555. 

Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhak.rishnan) 

74. 	OA 510/2013 

lIaseen,aC 1-laseenabi Therakkal 
Thei akk4'l House, Kadarnath 
Data Fy Operator 
V i11agJweep Panchayath, Kadamath 	 App! icant 

(By Advocate: Mr.R.Sreeraj) 



Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer; 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat 682556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu House, Kiltan 
Cook, covernment Senior Secondary School 
Kiltan 

K.P.I)awood 
Kilappura House, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Ve rs US 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti . 682 555 

2. 	The Director of Panchayath 



vop- 
	

tO6 

Department of Panchayath 
Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Seconday School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

Saflyath S 
Cook, Government High School 
Kadamath 
Residing at Pallarn, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 	 I  
Cook, Government J.B.School 
Kadarnath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Arnanulla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnurnpura 
Kadamath Island 
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UrnrnerP.P.l 
Cook, Government J.B.Schoo! 
Kadamath 
Residing at Alikothapura 
Kadarnath Island 

Hidayathul.laP 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

.8. 	N4uhamrned Shafi P.P 
Cook, Government S.B.School 
Kadamat h 
Residing at Kadamath Islaid 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nhru Senior Secondary School 
Kadamath 	. 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kädamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Sehior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 . 	. 	. 	. 	Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath, 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The I-lead Master 



08 	 [IJ 
Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

77. OA 567/2013 

1-labeebulla P.M 	
H 

Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
U nion Territory of Lakshadweep 
Kavaratti— 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

1. 	Yacoob 
Kathathe Chetta 1-louse, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

4. 	Yacoob 
Kaladi I-louse, Kavaratti. 
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 Muhammed Salih 
Aynepura House, Kavartti. 

 Fareeda Beegam 
Molokepura House, Kavaratti. 

 Saleem 
Pallicham House, Kavarti 

 Bamban 
Nambicharn House, Kavrati. 

 Sayed Abdullakoya 
Chendipura House, Kavaatti. 

10, Nafeesathbi 
Poodiyam 1-louse, Kavaatti. 

 Jamaliyath 
Thirinipura 1-louse, Kavathtti. 

 Fazeela Beegurn 
Kannipura House, Kavratti. 

 Ummer 
Thirinikad House, Kavatti. 

 Firozkan 
Athn ac ham mada House Kavaratti, 

 Jaffer 
Marikilarn House, Kavratti. 

 Arnanulla, 
Niela 111am House, Ka'tatti. 

 Sirajudheen 
Molokepura House, Karatti. 

 Hiyasudheen 
Chamayathapura 1-Iouse,Kavaratti. 

 Fathahudeen 
Kadapurathaba House, Kavaratti. 

 Muneer 
Kuttipapepura 1-louse, IKavaratti. 



Ashik 
Puthiya Al ikom House, Kavaratti. 

Muhammed M.usthafa, 
Achadapurakatt House,Andrott 

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

Jarnhar 1-lussain 
Beeranthoda House, Kaväratti. 

Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

1-lazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura I-louse, Kavaratti 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

TheAdministiator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UnionTrritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of UnioiTerritory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Huh:andiy 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchyath Kavaratti Island 
represented by its Exeáutive Officer, 



H 

Pin-682554 
	

Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegum 	: 
Cook, G.I-1.S Kadmat 
Residing at Meachetta Haijumakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakhadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Libraiy, Kilthan Ifd 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltari Island P0., 
Union Territory of Lakshadeep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

The Director of Panchayath', Union TeITitory  of Lakshadweep, 

/ 
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Kavaratti Island, Pin - 682 555. 	
S 

The Chairperson, Vii lage'(Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin —682 558. 

4, 	The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Terdtory of Lakshadweep, Pin - 682 558. 

5. 	The 1.ibrary and Informaibn Assistant, Public Library, 
Kiltan Island, Union Tertory of Lakshadweep, 
Pin - 682 558. . 	. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. 0A634/2013 

Maiikdeenai', aged 21 yeas, S/o .Hamzath, 
Sara Manzil I-louse, Agatti. . 	 Applicant 

(By Advocate: Sri K.B. Gangeh) 

...: Versus 

I. 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayat,. 
Administration of UniorTeritory of Lakshadweep, 
Kavaratti —682 555. 

Department of EducatioiAdministration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its DirectbL682 555. 

Village (Dweep) Panchàyat, 
Agatti Island, represented by its ExecutiveOfficer, 
.682 554. 	 . 	•. 	 Respondents 

(By Advocate: Sri S. Radhakrihnan) 

82. OA 635/2013 

Fathahudheen K..P., age8:40 years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

,Younis, aged 31 years, S/lo: Abdulla, Mariyathoda House, 



Agatti. 

	

3. 	K.M. Shahida, aged 40 yeaes,.D/o. Kasmi, Kuttiyam 
Mukriyda House, Agatti. 

	

4. 	KM. Amina, aged 46 yearsMlo. Abdul Rahman, 
Kuttiyam Mukriyoda Housë,gatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh), 

ërsus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, r, 
Directorate of Health Services,: 
Kayaratti - 682555. 

	

l l  
3. 	Medical Officerin charge, ::1.i 

Community Health Centre, Agatt - 682 553. 

	

4. 	Medical Officer in Charge, R4.v UancTh Specay Hospa, 
Agatti - 682 553. 

	

5. 	Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrihnan) 

83. OA 791/2013 

Fareeda Beegum Ml., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Ttritory of Lakshadweep, 
Kavaratti - 682 554. 



• 	

r 	
ftV4'* • 

Project Manager, Desiccated Coconut Powder Unit, 
	 S 

Lakshadweep DeveloprneñtQrporation Ltd., 
Agatti, Kavaratti - 682 554; 

The Deputy Director (Admn), Lakshadweep Development 
Corporation, Kavaratti 68554. 

\/illage (Dweep) Panchayt 
Agatti Island, represented by its Executive Officer, 
682 553 	 Respondents 

(By Advocate: Sri S. RadhakrishnaP), .. 

84. OA 822/2013 	 . 

B.P. Navas, Agd27 years, S/o.Kàmi M.P., 
Va!iyapura House, Kilthan Island P.O;, 
U.T. of Lakshad weep. 	 Applicant 

(By Advocate: Sri P.V, Mohanñ') . 	. 

Versus. 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

I' 

Director of Panchayat, 	. 
Department of Panchayat, 
Administration of UT of L'khadweep, 
Kavaratt.i - 682 555. 

The Principal, Government Higher Secondary School,. 
Kilthan Island - 682 556. . .• ,' 	 Respondents 
PrvL 	, 

85. 	OA 880/2013 	. 	. 	. 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshad'/ep- 682 558 

(By Advocate: I\4r.Shabu Srèedharan) 

Versus, 

I. 	Union Territory of Lakshadweep represented 
by the Administrator , 	. 	... 	• 
Kavaratti island - 682 555 ...... ..... :'.  

Applicant 

• 	 •.,. ••i 	 . 
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Director of Panchayath 
Union Territory of Lakshadeep 
Kavarattj Island - 682 555 H 

The Senior Administratiffcer 
Education (District Parichayàth) 
Union Territory of Lakshadep 
Kavaratti Island - 682 555 

The Principal 
Government Senior Seconary School 
District Panchayat, Kiltan iid 
Union Territory of Lakshad:è 682 558 

(By Advocate: Mr. S.Radhakrishnä) 

86. OA 898/2013 

K,C.Abdul Khader 
Kulikaraya Chetta House 	. 
Chetlat Island 
Union Territory of Lakshadweep- 682 554 

(By Advocate: Mr. Shabu Sreedhaian) 

Respondents 

Applicant 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island —682 555: 

H... 

2. 	The. Directdr ofPanchayat} -i 
Uiion Teri'itoiy of Lakhadweèp 
Kavaratti Island - 682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Principal 
Government Senior SecondrySchool 
District Panchayat, Chetlat 1sland 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr.S.Rad.hak.rishnan) 

Respondents 



87. QA 904/2013 
	

I 	 " 

	

S 
Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 	H H 	 Applicant 

(By Ad\'ocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 	H 
Administration of the Union Territory of Lakshadweep 
Kavarattj - 682 555 

2. 	Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

The Director (Rural development) 
Department of Rural Development 
Administration of the UnionTei'itory 
of Lakshad weep, Kavaratti. . 6.82 555 

(By Advocate: Mr. S.RadhakrisFinan) 

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyamrnada I-louse 
Agatti Island 

Bur J a m h a r T.P 	:. 
Theklapura House 	.. 
Agatti Island 	 . 

(By Ad\'ocate: Mr.K.B.Ganges)' ' 

Versus,:..:. 

The Administrator 	S  H 
Administratioii of the Uni6n.Te6tory of Lakshadweep 
Kcivaiattj Island —682 555 

Director of Panchayaths 
I)epartment of Panchayaths::.' . 
Administration of the Uni'oh .Teiitoiy of Lakshadweep 
Kavaratti Island —682 55'H. 

Respondents 

Applicants 



'UT 

 Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Development Corporation Limited 
Agatti,Kavaratti —682555 	1 

 The Deputy Director (Admn) 
Lakshadweep Development Corporation 
Kavaratti — 682 555 

S. Village (Dweep) Panchayth 
Agatti Island representd•'by its 
Executive Officer - 6825:53: 

(By Advocate: Mr.S.Radhakishnan) 

89. OA 939/2013 

 Safiyullah K.C. 
Kuttiyachada 	House 
Kalpeni Island 

 Saifulla Mi 	 H 

Melaillam I-louse 
Kalpeni Island 

 Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

 KidaveK.Q 
Kakkachiyoda House 
Kalpeni House 

(By Advocate: N4r.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Unior Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Deie1opment Board 
Union Territory of Lakshadveep 
Kavaratti represented by its Secretary - 682 555 

Respondents 

App Ii cants 



The Technical Officer 	H' 
Lakshad weep Building 0661bornent Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchyàth 
Kalpen i Is land represented by its 
Executive Officer - 682 553 	F, 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

90. OA 942/2013 

I, 	Mohammed Ashik 
!'alliyat I-louse 
Androth Island 

Abdul Latheef 	. 
Karakunnel House 
Androth lsland 
Mohammed Ubaidulla 
Chodath House 	. 
Androth Island 

Mohammed Fathahulla 
Karachetta 1-louse 	. H 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangeh) .: 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 	F 
Department of Panchayàths ..... 
Administration of the Union Territory of Lakshadweep 
Kavarani Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of LakshàdwFeep 
Kavaratti represented by isSecetary - 682 555 

The Technical Officer 
Lakshadweep Building 1)ve1ppment Board 

Androth Island - 682 554 . 

N 	 . 



H 
5. 	Village (Dweep) Panchâyath 

Androth Island represented by its 
Executive Officer - 682 ,554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 	

r 

Residing at Nenampappada House 
Kalpeni, Union Territory bfLakshadweep 

C.K.Attakoya. 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Moharnrned 
Casual Labouter 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory Of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDeihi — IJO 001 

The Administrator 
Union Territory of Lakshâdweep 

Kavaratti —682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

Applicants 



4. 	Junior Engineer, 
	

. 

Electrical Section, Kalpeni 
u iii on Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. 	OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agriciltural Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territory of Lakshadweep 



3. 	Fareeda Beegurn P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli I-louse 
Kalpeni Island 
Union Territory of Lakshad weep Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Departmit of Panchyath 
Administration of Union Territory of Lakshadweep 
Kàvaratti - 682 555 

Agricultuial Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
Ditrict Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94.. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. 1-Iariraj M.R) 

Versus 

The Union of India 
Reptènted by the Secretary to 
Government of India, 
Mihistry of Home Affairs 
New Delhi— 110001.. 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Hon 1  ble Mr.Justice A.K.Basheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Vi I lage/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue ola direction to the respondents to regularize their services. In the case ola 

few others who have he.n reirenched on completion of the period of engagement, 

the prayer is for issue direction to re-engage them. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats 	and 	or/District Panchayats. 	Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 KHC 248. It is further cOntended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

reguhrized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

in this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, State of Karnalaka & Others Vs. Urnadevi and Others - 
(2006) 4 3CC I. 

State of Rajasthan Vs. Daya Lal - (2011) 2 SCC 429. 



Salya Prakash and Othei's Vs. Slate of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T.: Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valscimma -2012 KLT294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354,366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, hnvironment & iorests, t.ieciricii.y, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/20 13 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the 	applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us 'in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment'; The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointel/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directiOns for 

absorption or regularization unless the recruitment itself was mad 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. VNarayanappa -- AIR 1967 SC 1071; 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan - (1979) 4 scc 
507 - as a one time measure. 



A three judge Bench of the Apex Court in Official Liquilaior Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the, law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularizalion. Regularization is not a mode of appointment. 
When appointmenls in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of Indiq are 
required to be scrupulously followed. When a departure is 
made jr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperative that the same must be done within the 
jur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified 	period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he,1d that initial appointments of the appellants were made in gross 

violatior of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. 1-lowever, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



-- - - 

In Nanjundappa (Supra), the Apex Court had held thus:- 

JJ1he appointment itself is in infraction of the rules or ?f it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatfIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularizalion cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 

introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

Wedo not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Urnadevi 

(Supra).at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departments' under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular' posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted befOre us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other[ The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhOoks like this ? The very •fact that these people have been Iov\ cd 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal 'with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants .have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned cOunsel ifor the 

Adminitration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of'the Kerala 

High Court in Naderkoya (Supra). 

In the above case., some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the' Lakshadweep Administration in granting 'them temporary status 

under the Scheme for Temporary Status & Regulariztion introduced by 

the Union of India, in O.M.No.. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the lopal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheie. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 

sche. 

The first responden, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
• Administration prescribes the scheme to the Panchayats for 

regularization of eligible casual workers, no reguiar appointments 
would be made by the Panchayats in respect of at least two third of 
th.regulr vacazcies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayals on the dale of issue of these orders would 
be vetrenched on the face of avait'abi4'ity of work or fr making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per2 the scheme. 

20. The Division Bench of the High Cpurt while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original ApplicationsN6.1297 & 218 of 1998 had rejected an 

identical relief claimed by isome other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayal of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued wha( are 
purported to be appointment orders and the subsequent service 
certifIcates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of' U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t/ze administraiio, and that would ma/ce all 
the dfference.  The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have, accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to Ihm. It 
probably might have offrred some succor by way of dai4.v 'rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court 	in 	O.P.No.28776/2001. 	Still later, OA No.1008/1997 and OA 

No.571/1998 	were 	also dismissed by a common order following the 

decision mentioned supra This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above oders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the aboe mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & 1?egularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats -for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not Jll within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain a/the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. 	It 	is 	fairly conceded by the learned counsel 	for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, inmost of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid', it is 

for 	the 	Panchayat 	to 	execute the various works 	like road 

construction/repair/maintenance, water supply, drainage, local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this. ëontext. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

28, Si N.nrikris.hnn who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that  their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of 1-faryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

29. The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already'that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

- 	basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) an 3.7.2013, the following order was passed:- 
119. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identica 1l in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacatiqn of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the: rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time wit hout the intervention of the 
CourtiTribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though (ill now, by a common order on 41h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who hav been inducted with specific qualification 
of matriculation/I TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification s  jf 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

(C) 	Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/Islandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the, casual labourers sought to, be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forth with by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could' be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel 'fo.r the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the [)ivision Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

ha& been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these ap1icants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur, or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even ilthey have continued in service 

for a large number of years. 

33. But, in our view, the Administration has tonecessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other esential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrmely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address theissue relating.to  all these employees who have ben toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Application Nos. 212, 266, 268,299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal, does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 	' 

The interim orders in force as on today shall remain extended till 

April4,2014, / 
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